
MINUTES OF MEETING NO. 05/20 OF NORMS COMMITTEE. I OES.I SECTION DATED
19.06.2019

Meeting No. 05/20 of the Norms Committee (NC-I) for the licensing year 2019-2020 (originally

scheduled for 06.06.19) held on 19.06.2019 under the Chairmanship of Sh. R.P. Goyal, Additional

Director General of Foreign Trade to consider the applications under Duty Exemption/Remission

Schcmes (Chapter-4) of the applicable Foreign Trade Policy and the Handbook of Procedures. The

following Members of the Committee were present in the meeting: -

SIo No Name of the representatives & their Designation Department

Shri K.K.Tiwari,Industrial Adviser DHI

，

一 Shri Sandeep Chauhan, D.O. DPIIT

3. Shri Shaish Kumar, Consultant ( Tech-1) DGFT

4. Shri V.C. Agarwal, Consultant (Tech-3) DGFT

5. Shri K.V. Tirumala, DeputY DGFT DGFT

6. Shri Pranav Upadhyay, Asst. Director (ISS) DGFT

Note:

1.   In certain cases the decision of the Norlns Colllmittce refers to thc Recollllmendations/

Observations/Dcflciencics reccivcd from thc concemed Technical Authorityo Whercvcr applicable, a

scanned copy of such documcnt has bccn placed at the cnd ofthe Minutes,in mnning serial orders.The

scanned copics uploadcd arc to bc accepted.ThC U.ON(D/0.M No ofthc scanncd copy is rcflcCtcd in thc

nlinutes.

2.Wherever the ColnHlittce has flxed nolllls,the RAs should a1low inputs as per wastage nonttls approved

or as applied whichever is less.

3.Au ttphc面ons/representauonsた cpけ tO thC Del讐鵬獅掘:鷹ir凛∬潤乱鳳Nll乱£∬驚
addrcss― ncl.dgiの五c.in.All ims are also requcstc

that corespondences can bC rnadc through cmai1/by PoSt・

4. Minutes of Meeting No. 03/20 datcd 08.05。 2019 and 04/20 dated 22.05。
2019 wcrc Circulatcd on

21.05.2019 and 31.05。201 9 rcspectivcly,to all thc mcmbcrs of thc CoIIImittcc and thc conunents,there

upon receivcd,wcre incorporated in the Minutcs.Hcncc,thc said lninutes are unaniinously approvcd.

llPage



MEETING NUMBER: 5/80-ALC2/2019 MEETING DATE: 06.06.2019

Case No.:110/15/80‐

ALC2/2018

HQ Filc

Party Name: SINICON Mcet No/Date:5/80-   IStatus:
CONTROLS PRIVATE    IALC2/2019        1

101/80/050/00452/AM19/  1:10/24/040/00007/AM16/  119.05.2015       '

IDecision: The Colrmittee cOnsidered thc casc as pcr thc agcnda and nOtcd that concelmed RA

linf011lled宙 dc email dated 16.05.2019 that the abovc liccnse was issucd as per para 4.12(vii)On netto

凛 鯖 潔 ム鳥 器 1:瞥
l… H¨ 油 Com燎 ∝

“

dttd b宙■山aw■e casc,Om■e

lCasc is withdrawn.

ILIMITED

IRLA Filc

Party Name:SARA SAE   IMし きiヽ6'5五 igi夕恵51
PRIVATE LIMITED     :ALC2/2019

106.06.2019

RLA Filc

Party Name:CARL ZEISS    IMeet No/Datc:5/80-
INDIA(BANGALONE)PVT. IALC2/2019

106.06.2019            1

1Lic.No/Date:1010059141 1Withdrawn

:Status:

:

Deferred

the firm to

器 槻 F15/80‐  :総 淋 LASTPV■ LTD性 ご州 ν

αyЮ ~

I                 I
I                         I                        106.06。 2019

,HQ File             lRLA File            lLic.No/Date:0610038158
1:01/80/050/00371/AM19/  1:o6'4/040/00009/AM16/  119.05.2015

,ここiξiふ轟十五もc。ふ孟litさ 3b6五よagi`a tiさ ι漁31:ちよ五』
gnd五 五五としも&品ざ18五ζi fr。島

lmmiSh f0110wing infomnation as pcrthc ad宙 ce of cOnsultant(Tcch-1):

|夕 Nま漱説撃鰍葛露:#1・ cach」Ⅸpttd画 .

ICaSe is deferred.

ICase No。 :345/15/80‐

IALC2/2018

IHQ Filc

Case No。 :349/15/80…

ALC2/2018

　̈
ｕ

一　
ａ

一
Ｓ

3191ダ 9イ9,9イ99917`今 Yl?イ :61/24/040/00008/AM16/  101.o6.2015

'Decision: The Committee considered the l"r" ur p"i trr" ug."au u"a ,oi.J irrut u copy of application
;was sent to MSME on 31.05.2019 for examination of the case. However, no comments have been
received yet. Hence, the committee decided to wait for comments.

rCase is deferred.

Status:

14

:LTD. 106.06.2019

IHQ File           lRLA Filc              ,Lic.No/Datc:0710108434 1Dcferred
l:01/80/050/00691/AM19/ 1:07/24/040/00090/AM16/    29,o6.2015
‐Decision: The COmittcc considcred the case as pcr the agenda and notcd thc cOlrments given by

Consultant(Tech… 1)wherein it was stated that the ncxus betwccn import and cxport cannot bc
conf1111lcd. IIence, the Colnmittce decided tO can for pCrsOnal hcaring to explain thc casc beforc

2l7aSe



Norms Committee in the forthcoming NC meeting.

Case is deferred.

ICase No。 :353/15/80-      Party Namc:CHETAN    IMcct No/Datc:5/80-   iStatus:
:ALC2/2018            ‐MEDITECH PVT.LTD.   :ALC2/2019         1

,6.06.2019    :
IHQ Filc             RLA File            :Lic.No/Datc:0810135739 1Approvcd
::01/80/050/00695/AM19/     108/24/040/00128/AM16/    124.07.2015            :

IDecision:The Colrmittec considcrcd the casc as pcr the agcnda and decided to ratitt thC n0111ls aS pcr

lwritten colrmcnts g市 en by Consultant(TCCh-1)as under:

ITCHS Code Export Item ITCHS Code Import Item Recommended Norms

90213100

ORTHOPAEDIC
NAILS OF
TITANIUM

81089090
TITANIUM
BAR/ROD

112.5 Kg including
25% wastage

,RA concerned may take further necessary action as per the decision of NC.

ICase No。 :354/15/80-      Party Namc:CHETAN    :Mcct No/Datc:5/80-   lStatus:
:ALC2/2018 MEDITECH PVT.LTD。    :ALC2/2019         :
i                         l                         106.06.2019            1

:HQ Filc             RLA Filc            :Lic.No/Date:0810135740:Approved
i:01/80/050/00696/AM19/   :08/24/040/00127/AM16/  124.07.2015       1

Decision:The Colrmittee consttered the case as perthe agenda and dedded to ra伍 取the nOms as pcr
lwritten comments givcn by Consultant(TCCh-1)as undCr:

ITCHS Code Export Item ITCHS Code Import Item Recommended Norms

90213100

ORTHOPAEDIC
SCREWS OF
TITANIUM

81089090
TITANIUM
BAR/ROD

137.5 Kg including
25% wastage

:

,l

RA concerned may take further necessary action as per the decision of NC.

l iCaseNo.:355/15/80…       Party Name:ANGIPLAST  :MeCt No/Date:5/80-   iStatus:

|  :ALC2/2018            PRIVATE LIMITED      :ALC2/2019        1
1  :                                                  106.06.2019            1

:器轟児5剛97AⅢり 胤淵iυttH触Ⅲダ :ダ鼎α0810135761,"ЮКd
t.

: ,u..iiio;r fh; C"-*iti." ro"iiOered the case as per the agenda and decided to ratify the norms as

iapp1iedforwithni1wastageaSperwrittenco[rmentsgivenbyConsu1tant(Tech-1).
,il
I r t1 -r - -:-: ^-- ^f,\Tfr
:RA conccmcd may takc hihcr nccessary action as perthc dCcision ofNC。

3 1 Pttge
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:Case No。 :361/15/80-

IALC2/2018

1HQ Filc

ICase No。 :372/15/80‐

:ALC2/2018

1HQ Filc

Party Name:ANGIPLAST  ,Meet No/Date:5/80…
PRIVATE LIMITED      IALC2/2019

106.06.2019

Status:

RLA File Lic.No/Date:08 I 0 1 36039 :Approved

|:01/80/050/00703/AM19/     108/24/040/00129/AM16/     14.09.2015            1

1Decision:The Committce cOnsidcred thc case as per thc agenda and decided to ratify the nolllls as

:applied for with nil wastage and accountability clause in exports as per writtcn comments g市 en by

,COnSultant(Tech… 1)。

|

IRA concemed may take irther necessary action as pcrthe dccision ofNC.

Lic.No/Date: 08 1013647 2 Approved
9 101/80/050/00714/AM19/     :08/24/040/00280/AM16/    109.11.2015

:Decision:Thc Cornmittcc cOnsidcred the casc as pcr the agenda and decidcd to ratify the nolllls aS

lapplied for with nil wastage as per written colnments given by Consultant(TeCh-1).

:RA conccmed may takc htthcr ncccssary action as perthe decision ofNC.

IParty Name:ANGIPLAST  IMeet No/Date:5/80-   IStatus:
IPRIVATE LIMITED      IALC2/2019        1
1                          106.06.2019            1

10鶏航5υ0071シAMl% 積が出υ0028νAMlσ  柑∬究Tα08Ю 136549→ppr° VCd
:Decision:The Col硼 mittee considered the case as per the agenda and decided to ratify the nolllls aS

lpplied for with nil wastage as per written cOrШ nents given by Consultant(TeCh-1).

:RA concemcd maytake i■her nccessary action as per the dccisiOn ofNC.

IMcct No/Datc:5/80-    iStatus:

IALC2/2019       1
106.06。2019            1

IHQ File             lRLA Filc            lLic.No/Datc:0810136792 1Approved
lll:01/80/050/00405/AM19/   1:08/24/040/00293/AM16/   128.12.2015         1

1Decision:The Collllmittee considered the case as per the agenda and dccided tO ratify the nOrms as

iapplied for with nil wastagc as pcr written commcnts givcn by Consultant(TcCh-1).

IRA concemed may takc hrther neccssary action as perthe dccision ofNC.

ICase No。 :373/15/80-
:ALC2/2018

Party Name:ANGIPLAST  ,Mcet No/Date:5/80-   IStatus:
PRIVATE LIMITED      :ALC2/2019        1

106.06.2019            :

RLA Filc

IParty Name:ANGIPLAST
IPRIVATE LIMITED

ICase No.:63/15/80‐

:ALC2/2018

4l?aSe



|  IDecision:Thc Colllmittcc considcred thc case as pcr the agenda and decided to ratify the nollllS aS

, lpplied fOr with nil wastage as per written comments givcn by Consultant(TeCh-1).

1 1RA concemcd may takc itthcr nccessary action as pcrthe decision ofNC.

I ICaseNo.:19/15/80“       IParty Name:AYヤ AIIA ёNC IM881黄 3'5五iも :夕恵61   1Sitttiζ :
|  IALC2/2018           1PVT.LTD,            IALC2/2019        1
1 1           1           06.06.2019     1
1 1HQFilc             lRLA Filc            lLic.No/Date:0710109807 1Deferrcd

1131191(lγ 9,9199,コ lイ今Yl?イ _ 197夕191949991,/AM17/  112.05。
2016       1

1  11)ecision:「 Fhe Colrmittce considered thc casc as per the agcnda and notcd that a copy of application

l  lwas sentto MSME on 31.05。 2019 for exanlination of the casc. However, no conunents havc becn

l lreCe市ed yct.Hcncc,thc Committcc dccided to wait for colrments.

| lcase is defeⅡed.

l iCase No。 :106/15/80‐      :Party Name:ANGIPLAST  IMcCt No/Date:5/80…    lStatus:
| IALC2/2018           'PRIVATE LIMITED      IALC2/2019        1

1                         106.06.2019            1

114:鴨識 ふ 二 誠 ↓ L´ 飛 分魔
j::::誠

二1'‐ 奎 漁 `う

息面 i」 801」

:巧
'6↓

もa

:  IDecision:The Cornmittee considered thc case as pcr the agenda and decided to ratify thc nonlls as

l lpplied for with nil wastagc as per written commcnts given by Consultant(TeCh-1).

: IRA concemed may take inhcr necessary action as perthc decision ofNC.

Case No.:12l1/80-ALC2l20l9 Party Name: INTERPUMP Mcet No/Date:5/80- Status:

IHYDRAULICSINDIA PVT.IALC2/2019

HQ File RLA File

1151■(lΨ,94W,9イ今yッ _19191(911!型 97,触M17/ p9.09.2016    1
1  :Decision:The Colrmittee considered the case as per thc agenda and notcd that a copy of application

l lwas sentto MSME on 30.05.2019 for examination of the case.However,no comments have been

l lrcceivcd yet.Hencc,the Colnmittcc decidcd to wait for colnments.

|  :
| ICase is dcfeⅡed.

\.9 srPase

| ICase No。 :1/15/80… ALC2/2018 1Party Namc:ANGIPLAST
‐ .                  IPRIVATE LIMITED

:HQ Filc
l:01/80/050/00343/AM19/

:Mcct No/Date:5/80-

lALC2/2019
106.06.2019

:Status:    |

112
liし
も`
'Dalよ

σttib´ib69ぬ lbbi3↓
`a

IRLA Filc

l:08/24/040/00349/AM16/ 106.01.2016            1



t":卜 ||れ

'|||1畢

笏 Ⅲ :轟 ,|
1 lDecision:Thc Colrmittce considercd thc case as per thc
l :inf011lled that the abovc AA was surendered by the illlL

i iWithdrawthc case fromthe agcndaundcrintimationto RA.

| ICasc is withdrawn.

:Case No。 :35/15/80‐

:ALC2/2018
IParty Namc:MATSUI
ITECIINOLOGIES INDIA

IMcet No/]Datc:5/80‐      IStatus:

:ALC2/2019       1
106.06.2019            1

1Lic.No/Date:0510399723,Withdrawn

l15.09.2016            1

agenda and noted that conccmed RA
Therefore, the Colnmittee decided to

:Case No.:26/23/80‐

IALC2/2016
,Party Name:MITA INDIA
IPRIVATE LIⅣ IITED 'Mcct No/Datc:5/80-:ALC2/2019

106.06.2019

:Status:

:HQ File iRLA File ILic.No/Datc:0510401181 1Dcfered

171:91イ 1919,9イ99,7?`全)4_174  1:05/24/040/00489/AM17/  106.01.2017       :

1 lDecision:Thc Colnmittee considered the casc as per the agcnda and noted thatthc■ 1111's reply sent to

l lMSME on 02.05。 2019 for examination of the case.HOwevcr,no commcnts havc becn received yet.

| IHenCe,the Committec decided to rcmind MSME in this rcgard.

| ICase is defcrred.

l iCaseNo.:159/15/80‐     IParty Name:EMPIRE     IMeet No/Date:5/80-   IStatus:
| :ALC2/2018           11NDUSTRIES          :ALC2/2019        1
11         1        も6.06.2019    1
1 :HQ Filc             lRLA Filc            ,Lic.No/Date:3410042896 1Defcrcd
l 101/80/050/00501/AM19/  1:34/24/040/00304/AM17/  131.01.2017       1

118:btti:181:十五さ
´
こ81品占itibι ι6五ζiagiどと

´
thぎあ:も 五:`ti the‐五Lttda‐ふ五五8ied i五農五とき五ti品し,lttigi

l lSeCking Ceiain infollllation as raised by MSME was scnt to thc illll on 24.05.2019.Howcver,no

l :epけ has been recdved yct.Hcnce,the Colrmittee dedded to scnd inal reminder to the irln to

l :mmiSh thC requisite inf0111lation within 15 days failing which the casc will bc rc」 ectCd・

l iCase is defcⅡed.

IParty Name:EMPIRE
IINDUSTRIES

IRLA File
| ::01/80/050/00502/AM19/   1:34/24/040/00305/AM17/  131.01.2017       1

119ヽこti:ib轟 十五もёもi品薇きさ88五:轟

`:も

と i五もあζ

`五

ζおti血81L品五五品と五品 d ihat iとき五&品c,おlLi

l :SeChng Ce■」n hbma伍 on as r」 scd by MSME was sentto thc Arln on 24.05,2019.Howevcr,no

l lreply has been recc市ed yet.Hcncc,the Committcc dccided to send inal reminder to thc■ 111l to

l limiShthCreqls■
emおma伍。n wtthn 15 days hihng whch thc casc win bc ttcctCd.

: :Casc is dcferrcd.

ICase No。 :160/15/80‐

:ALC2/2018
:

1HQ File

首脳r“
創―
i籠

剛
ltiι :ヽも

'btti`:」

4ib64,恵 0ち lb`fe拝もと

6lPage

、N≦碑
ン



| ICase No。 :19/3/80‐
| IALC2/2018

1 1HQ Filc

| ICase No。 :1/24/80"ALC2/2016

1  1

Party Name:MVM SOLAR
PVT.LTD.

Mcet No/Datc:5/80-   iStatus:
ALC2/2019
06.06.2019

Lic.No/Date:}J101 1 1072 RejectedIRLA Filc

| 101/80/050/00019/AM19/  1:07/24/040/00349/AM17/  103.02.2017        :
120:bttitiふ 1:十五もё6i高品iti38 86五 tiとさ1とさi五とし五ξさ五s pCr thc agenda and noted that a dcflcicncy letter
l :SCeking Certain infomaation as raiscd by MSME was sentto thc im on 15.01。 2019 and inal rcminder

l ln23.04.2019.However,no reply has been received yet.Hcnce,the Colrmittee dccided to rtteCt the
l  lcase under intimation to RA.

| :RA concemed may take conscqucntial action accordingly.

Party Namc:SHAKTIMAN  IMeet No/Datc:5/80-   lStatus:
RUB ROLLS P.LTD.    IALC2/2019         1

106.06.2019            1

: IHQ Filc RLA Filc

121111(1%9,9499,99件Y171__11,,?11919イ 99Ψ?/AM17/  109.02.2017      1
1  11)ecision:The Comlnittee considered thc case as per the agcnda and noted that the f111llinfollllCd Vide

l  lemail dated 15.05。 2019 that the abovc AA is issued undcr rcpeat basiso Hencc,thc Colrmittee decided

i ltO Withdraw the casc forthe agenda underintimation to RA.
| |

| ICase is withdrawn.

:LicoNo/Datc:3310030369 1Withdrawn

|  ICase No。 :43/5/80‐

| IALC2/2017

1 1HQFilc
l  ::01/80/050/00104/AM18/

IParty Namc:SAIRA ASIA
IINTERIORS PVT LTD

:RLA File

Meet No/]Datc:5/80-

ALC2/2019
06.06.2019

LicoNo/Date:3410042944  1RttcctCd

:Status:

|:34/24/040/00335/AM17/    116.02.2017

22 De.ision: The Committee considered the case as per thc agenda and noted that a deficiency letter

seeking certain information as raised by MSME was sent to the firm on 14.01.2019 and final reminder
on23.04.2019. However, no reply has been received yet. Hence, the Committee decided to reject the

:case under intimation to RA.

:

iRA concemed may take consequential action accordingly.

, ,Case No.:402l15/80- Party Name: SHIV :Meet No/Date:5/80- Status:
.ALC}I}OI} HYDROMET .ALC2I2O1,9 !.

06.06.2019 :

|  :HQ Filc              iRLA Filc             lLic.No/Date:2410042158 1Dcfered

123191(19イ 9,9`99711(今γ讐7_ _:?147149191999,1/AM17/  114.03.2017       1
1  1Decision: Thc Colrmittee considercd the casc as per agcnda and decided to ask from the flrln to

l limiSh f01lowing infollllation as per ad宙cc of Consultant(Tcch-1):

1  1    1.TO providc dctails of rccovcry of Gold in thc production proccss aS thC composition of raw

l l    material contains 7.6 gram Gold in 1000Kg ofraw material.

TlPage



ICasc is defered.

iCase No.:11/3/80‐ ALC2/2017

:HQ Filc

101/80/050/00011/AM18/

:Party Namc:MINDA SILCA
IENGINEERING PRIVATE
ILIMITED

:RLA File

105/24/040/00634/AM17/

IParty Namc:GL&V INDIA
IPRIVATE LIMITED

IRLA Filc

131/83/040/00185/AM17/

,Mcet No/Date:5/80-

:ALC2/2019
106.06.2019

rLic.No/Date:05 10402001 :Deferred
20.03 .20t7

agenda and noted that ih. .o.nplete set of
MSME on 13.06.2019 for examination of
Hence, the Committee decided to wait for

,Status:

1241bttiζ 16蓋:十五
`ё

bi轟五itiきさ66五ζiaさ iもとi五83五ζ
`五

ζbさi thさ
| :appliCation was received on 10.o6.2019 and forwarded to

ithe Case.However,no comments have been reccived yet.
lcomments.

iCasc is dcfercd.

iCase No.:53/3/80‐ ALC2/2017

1HQ Filc
l:01/80/050/00053/AM18/

IMcet No/Date:5/80-

:ALC2/2019
:06.06.2019

1LicoNo/Date:3110066640

129.03.2017

IStatus:

iDefered

:25
IDecision: Thc Colrmittcc cOnsidcred the case as pcr the agenda and nOted that a deflciency lctter

iSCCking Certain infomatiOn as raised by Consultant(Tech-3)was sCnttO the im on 07.03.2019 and

linal reminder on 24.05.2019.However,no rcply has been rcccivcd yet.Hcnce,the CorШ nittee

ideCidedto wait for ilm's reply.

:Case is defcred.

| ::01/80/050/00281/AM18/
1261ス 11:1:1■ :■11ス 111■ 111111

iCase No.:2/17/80‐ ALC2/2017

:HQ File

Farty Namc:VEM
ITECHNOLOGIES PVT LTD。

IRLA File

i:09/24/040/00055/AM18/

IⅣIcct No/Datc:5/80-   IStatus:

IALC2/2019       1
106.06.2019            1

:LicoNo/Date:0910065045

115.05,2017

jected
一

ｅ

．

一
Ｒ

1261b`ti:ibil十五8ё 8:品轟itiとも

`6五

:iともiととi五8`五:81as per the agenda and notcd that a deflciency lctter
iSeCking CCrtain infollllation as raised by DPIIT was sent tO thc illll on 14.01。 2019 and inal remindcr

lon 23.04.2019.Howcver,no reply has bcen rcceivcd yct.Hcncc,thc Colrmittcc decidcd to rtteCt the
,Case undcr intimation to RA.

IRAconcemcdmaytake cOnscquential actionaccOrdingly.

81Pな ge

準



Case No。 :11/19/80… :Party Name: VEM
:ALC2/2017           1TECHNOLOGIES PVT LTD。

'ALC2/2019        1-       06062019   1
iHQ File IRLA File Lic.No/Datc:0910065039 1Defered
|  |:01/80/050/00292/AM18/   1:09/24/040/00054/AM18/    15.05.2017         :

127:bι ti:iぶII十五8‐ёbi五五i品ど88五ζid吾ととthg… 8五きさ五ζ581■ 8‐ :L3五a五轟ど五giさJll嘉
‐
1五ぎ
‐

`黒

喜:ζ
"拠

拠品ど16
1  ,MSME on 02.01.2019 and renlinder id note was sent on 02.05.2019 for exanlination of the case.

|ミ 竃醜 al°
C°lllmcms have bccn Кcdved yd.Hcnc%■ c Colnmttcc deddcd b К血 nd MSME h

l lCaSe is deferred.

:Case No。 :4/8/80‐ALC2/2017 1Party Name:THEINDURE  IMeet No/Date:5/80-

'PVT.LTD            IALC2/2019106.06.2019

| :HQ Filc             lRLA Filc            lLicoNo/Datc:0510402573 1Dcfcred
l 101/80/050/00148/AM18/   1:05/24/040/00005/AM18/  116.05.2017       :

18譲き1庶夕需彙驚需彙意1驚精li努脇11:識`量諸11鸞
| :rCCC市ed yct.Hcncc,the Committec decidcd to send inal reminder to the■ 111l to fumish the rcquisitc

l linfOrmation within 15 days failing which the case will be rttccted.

| :Casc is dcferrcd.

IStatus:

IMETAL SCREENS(P)LTD IALC2/2019
1                         106.06.2019

ENTERPRISES

iStatus:

|

IHQ File             lRLA File            lLicoNo/Date:6510000003 1DefeFCd
291PI(19イ 9'9イ991?7件¥l?`  11,,イ1,(919イ 9999,/AM18/  117.05。 2017      1
:Decision:Thc COlrlmittcc cOnsidered thc casc as per thc agcnda and notcd that thc flm's reply sent to

:MSME on 02.04.2019 for cxamination of thc casc.HOwevcr,no commcnts have bccn rcccived yet.

:HenCC,the Committec decided to remind MSME in this regard.

ICasc is dcfered.

ICase No.:10/9/80… ALC2/2017,Party Name:S AND P IMeet No/Date:5/80-   IStatus:
IALC2/2019        :
06.06.2019            1

iSeehng Cert五nhお madon as r五 sed by MSME was sentto the irln On 27.05。 2019.However,no
lreply has bcen rcce市ed yet.Hcnce,the Committee decidcd to scnd inal reminder to the■ llll tO

ifumiSh the requisitc infOmaatiOn within 15 days failing which the case will bc rttected.

4 Ⅷ 理さ品盟 寛 器 覧さ豪 [罵 I稚■ 1高
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Case is deferred.

ICase No。 :105/15/80‐

IALC2/2018

ICase No.:17/13/80‐

IALC2/2017

ICase No。 :80/11/80‐

IALC2/2018

:HQ Filc

IParty Namc:UNI VTL
:PRECISION PVTo LTD. 'Meet No/Datc:5/80-IALC2/2019

106.06.2019

IPartyNamc:ANGIPLAST  IMcCt No/Date:5/80-   IStatus:

IRⅣ
ATEHM「 ED  I諸

χ 盤 ザ    |

IHQ File             :RLA Filc            lLic.No/Date:0810140578 1Approved
311:01/80/050/00447/AM19/  1:08/24/040/00082/AM18/  130.06.2017       1

1Decision:The Committce considercd the case as per thc agenda and decided to ratify the nolllls as

lpplied for with nil wastage as per written colnmcnts givcnby Consultant(TeCh-1).

IRA concemcd may take i五her neccssary action as pcr thc decision ofNC.

:Status:

"識
おL9岬甲件叩γ 辞2おΨ

"w今

甲γ キ1ガ郷lTTTTII:IT
:Decision: The ColnIIlittee considered the case as per the agenda and noted that the casc is already

lapprOVed in Mceting No.02/80 datcd 24.04。 2019.Thereforc,the Corrllnittcc decided to withdraw thc

iCaSe from thc agcnda.

:Case is withdrawn.

~で
基ι責よЙ′ib′患6:Attё2/201サ llparty責 よ品 liAIllARPむi… IMもとi｀ルう話 :ζん01…

…

ⅢlllIよ

~

iC00LING TOWERS
:LIMITED

1器轟児5υ0024υAMlν  難ち刷iOЮ007νAMlツ  サ∬gttα
0210207794:eたred

33 15ι
tiζij五 :十五ec品品ititt t8五ζiともi`ざ 1五

`~あ

ζ
`五

:おもith3亀さ五da tta五ふ誌at五五I五 i316i fol tittittι ttti3五
‐rcgarding change in the import and exportitem was sentto RA Kolkata on 20,03.2019 and subsequent

lrelnindcr on 24.05.2019.However,no infollllation has bccn received so far.Hence,the Colmmittec

decided to remind RA Kolkata again in this regard.
t,

Case is deferred.

IALC2/2019

106.06.2019

ぼ 避畔鰐」
BER控
ご州ν
αy8)ッШ

:                         106.06.2019            1

IRLA Filc LicoNo/Datc:05 10403845 1Dcfcrred

|:01/80/050/00271/AM19/     1:05/24/040/00230/AM18/    129.08.2017

'Decision: The Committee considered the case as per the agenda and noted that a deficiency letter

seeking certain information as raised by MSME was sent to the firm on 28.05.2019. However, no

lreply has been received yet. Hence, the Committee decided to send final reminder to the firm to

furnish the requisite information within 15 days failing which the case will be rejected.
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icase is deferred.

Case No。 :18/19/80‐

ALC2/2017
Party Name: KINECO Mcet No/]Datc:5/80… S;;il;;
KAMAN COMPOSITES―   :ALC2/2019
iINDIA PVT LTD 06.06.2019

IRLA Filc Lic.No/Datc:1710006668'Dcfcrcd
:17/24/040/00050/AM18/     110.10.2017            :

HQ File

:01/80/050/00299/AM18/

Decision: The Committee considered the case as per the agenda and noted that ID reminder was sent

to MEITY on 28.05.2019. Representative of Meity via e-mail has stated that they have sent another
:Deficiency Letter to the firm on 02.05.2019. Hence, the Committee decided to send final reminder to
the firm to furnish the requisite information in reference to MEITY e-mail dated 02.05.2019 within l5
days failing which the case will be rejected.

:Caseis deferred

ICase No.:30/11/80…

IALC2/2018
Party Namc:AKSHAR
PttCISION TUBES
‐PVT.LTD,

IMcct No/Date:5/80-

:ALC2/2019
‐06.06.2019

IStatus:

136

:HQ File              lRLA Filc             lLic.No/Datc:3410043530 1Defercd
101/80/050/00221/AM19/     1:34/24/040/00179/AM18/    110.10.2017            1

1Decision:The Colnmittcc considcred the casc as per agenda and noted that a dcflciency lctter secking

,Ceiain information as raiscd by MSME was sent to thc■ 111l on 27.05。 2019.Howcvcr,no rcply has

leen rece市ed yet.Hcnce,the Committee decided to send inal reminder to the■111l to mmish the

lrCquiSite inforlnation within 15 days failing which thc casc will bc rttected.

ICase is dcferrcd.

ICase No.:36/19/80‐

IALC2/2017

1HQ File

IParty Name:ASHOKA
,MANUFACTURING LTD,

IRLA File

IMect No/Datc:5/80-     IStatus:

IALC2/2019

106.06.2019

:Lic,No/Datc:0210207941 1Deferred

3719イW♀,9イ岬 17今¥l,イ …197(114919イ9999晨M18/ 03.H.2017    1
1Decision:The Comlnittee considered the case as pcr thc agenda and notcd that a copy of application

lwas sentto MSME on 13.05.2019 for exanlination of the casc. However,no conuncnts have bccn

lrCCeiVed yet.Hence,the Collrlmittee decidcd to remind MSME in this rcgard.

:Case is defeHcd.
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: iCaseNo。 :26/20/80‐      PaiyName:ICEM     :Mcet No/Date:5/80-   IStatus:
| :ALC2/2017          1ENGINEERING COMPANY:ALC2/2019       1
1  :                   IPRIVATE LIMITED      106.06.2019         1

1 1HQFile             iRLA File            lttit.No'5五 i3ib」 ibttiウ恵66 158fettι d
1  101/80/050/00390/AM18/     1:03/94/040/00742/AM18/    115。 12.2017            1

138 1Decision:The Colrmittee considered the casc as per agenda and notcd that a dcflciency lcttcr sccking

i iCeiain infollllation as raised by Consultant(Tech-3)was sent tO the■ 111l by speed post on 06.05。 2019.

,However, no reply has been received yet. Hence, the Committee decided to send linal reminder to the
:fir- to furnish the requisite information within 15 days failing which the case will be rejected.

:

:Case is deferred.

Case No。 :20/20/80…

ALC2/2017
Status:

IPuclsloN          IALC2/2019
1TECIINOLOGIES LTD。 ,   ,06.06.2019

IHQFile             lRLAFile            'Lic.No/Datc:0310818218'Defered
l:01/80/050/00384/AM18/  1:03/94/040/00782/AM18/  :04.01.2018       1
91bこ

tiζ ijふ :十五さё8島轟iti38 66五ζiとしi`a thも あきさ五:per the agenda and noted that the■ 1111's reply was
isentto MSME on 02.01.2019 and renlinder I.D. Note on 02.05.2019 for cxanlination of the case.

:HOWeVer,no colIImCnts havc bccn rcceivcd yct.Hcncc,thc Collmittec dccided to remind MSME in

ithiS rcgard.

|

iCasc is defered.

ICase No。 :23/20/80¨

IALC2/2017
IParty Namc:BIRLA
IPuclsloN

:Meet No/Date:5/80-

:ALC2/2019
Status:

:TECHNOLOGIES LTD.,   106.06.2019

IHQ File             :RLA File            lLicoNo/Datc:0310818219 1Dcfclcd
101/80/050/00387/AM18/     1:03/94/040/00784/AM18/    104.01.2018            1

40 D..ision: The Committee considered the case as per the agenda and noted that the firm's reply was
,sent to MSME on 02.01.2019 and reminder I.D. Note on 02.05.2019 for examination of the case.
a

iHowever, no cornments have been received yet. Hence, the Committee decided to remind MSME in
:this regard.

:

,Case is deferred.

Case No.:21/20/80‐

ALC2/2017
:Party Namc:BIRLA
:PttCISION 監ご州琴

ほダ許 ツ眠
|  |                   ITECHNOLOGIES LTD.,   :06.06.2019         1

1 1HQFilc             lRLA File            :Lic.No/Date:0310818275 1Deferred
41101/80/050/00385/AM18/  1:03/94/040/00785/AM18/  :05.01.2018       1
1 1Decision:The Comlnittee considered the casc as pcr the agcnda and noted that thc■ 1111's reply was

l  lscnt to MSME on 02.01.2019 and rcnlindcr I.D.Notc on 02.05。 2019 for cxanlination/colrmcnts.

| IHOWCVer,no comments havc been rece市 ed yet,Hence,thc Committcc dccided to remind MSME in

l  lthiS regard.

12 1 Ptt g e



,Case is deferred.

|  ICase lNo。 :22/20/80‐

IALC2/2017
IParty Namc:BIRLA
IPRECISION

ITECHNOLOGIES LTD。 ,

IMcct No/Date:5/80-   IStatus:

1諸艦盤F    I
:二 it.ヽ 6'bai`16」 16患 i恵

'ウ

」lb`fe井

`a

| :HQ File             lRLA File
l ::01/80/050/00386/AM18/  1:03/94/040/00783/AM18/ 05.01.2018
42 iil..itiont it. co*-itt...o"riaeied the ;;;; p;; ih; agenda and noted that the firm's reply was

iSent to MSME on 02.01 .2019 and reminder id note on 02.05.2019 for examination/comments.

' lHowever, no comments have been received yet. Hence, the Committee decided to remind MSME in
:this regard.

,Case is deferred.

| :Case No.:32/11/80‐

|  :ALC2/2018

IStatus:Party Name:AQUASUB
IENGINEERING

Meet No/Date:5/80-

ALC2/2019
06.06.2019

IHQ Filc

101/80/050/00223/AM19/

IRLA Filc

132/24/040/00040/AM18/
:Lic.No/Datc:3210078358 1Dcfcrred

:05.01.2018       1
:Decision: The Committee considered the case as per agenda and noted that the firm was requested on
:07.03.2019 to furnish following information as per comments given by DIPP vide lettir No. P-t.+lot1zu2Tl9 

- TSw dated 17.r.2019:

1. Weight of each Export Product.
2. Weight of each of the imported and indigenous input, separately for each product, for the

purpose of material balancing. Net weight (Gross weight minus wastage) for each imported
and indigenous input in the export product may be indicated. Net weight along with details of
other imported input to be used in the resultant product and sought to be imported/procured
from sources other than the license, if any, may also be indicated.

3. Size and specification including grade, composition, range, thickness etc. of the items
proposed for import

4. Starting from the specification of the export product, basic calculation as to how of raw
material proposed for import has been arrived at, including the net weight of components to
be manufactured out of these imported materials, wastages claimed at each stage of
manufacturing with complete justification and supported by documentary evidence/drawings
etc.

IIn continuation of above mentioned deflciencies, the Co― ittee decidcd to ask fronl the flm to

limiSh f01lowing infomnation as pcr collrlmcnts givcn by DPIIT vidc U.0.No.:P-47011/22/2019…
ITSW dated 27.05.2019:

l. Bifurcated quantities (both net weight and in numbers), technical characteristics and part
number, of the each export product (parts of centrifugal pump).

2. Exact grade and thickness of the import item.

131Page
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ICase No.:29/20/80…

IALC2/2017

:HQ File
i:01/80/050/00393/AM18/

:Case No。 :35/20/80‐

:ALC2/2017

Party Namc:AQUASUB   IMeet No/Datc:5/80-   :Status:
ENGINEERING        IALC2/2019        1

106.06.2019            1

RLA Filc            lLic.No/Date:3210078359:Dcfered
:32/24/040/00042/AM18/    108.01.2018            1

IDecision:The Colnrnittcc considered thc casc as per agenda and noted that the f1111l was requcstcd on

107.03.2019 to mmish f。 11。wing infollllation as per colnments given by DIPP vidc letter No.P―

:47011/22/2019-TSW dated 17.1.2019:

1   1。 Weight Of each Export Product.

1  2.Weight of each ofthe impo■ed and indigenous input,separately for each product,for the

i    purpOSe ofmaterial balancing.Net weight(Gross weight minus wastage)for Cach imported

i    and indigenous inputin the export product may bc indicated.Nct wcight along with dctails of

i     OthCr impOrted inputto be used in the resultant product and sought to bc importcd/procurcd

l    frOm SOurces othcr than the liccnsc,if any,may also be indicated.

:  3。 Size and speciication including grade,composition,range,thickness etc.ofthe items

,    prOpOSed for import
:  4.Starting from thc spcciflcation ofthe cxport product,basic calculation as to how ofraw

i    material proposed for import has becn arrived at,including the net weight of components to

l    be manufacturcd out ofthcse importcd materials,wastages claimed at cach stage of

l   mallufacturing with completejustiflcation and suppoied by documcntary evidcnce/drawings
l     ctc.

IFirm's rcply was rece市 ed on 03.06.2019 and the same was forwarded to DPIIT on 04.06.19.

IHowever,In continuation of above mentioned deiciencies,the Colnmittee decided to ask■ om the

:irln tO imish following infollllation as per colnmcnts given by DPIIT vidc U.0。 No.:P―

:47011/22/2019…「rSW datcd 27.05.2019:

1 1・ Bifurcatcd quam貴 ics(both net wdght and h numbcrs),technical characte五 stics and pa■

l    number,。 fthe cach cxport product(partS Of Centriigal pump)。

1  2.Exact gradc and thickness ofthe importitem.

icasc is defeHed.

Party Name: TINITA Meet No/Date:5/80-   ,Status:

ENGINEERING PVT.LTD. IALC2/2019
106.06.2019

:HQ File              lRLA Filc             lLic.No/Date:0310818442:Rlectcd
l:01/80/050/00399/AM18/  1:03/95/040/00851/AM18/  IH.01.2018       1
45bしごi:161:■Aよё8轟mititさ ι温まとさ18ぎthc~ι五:3‐五ξ3群

…
lhcLL“話鳳ど

~五

31とさ
…
■
'1‐

五dと五tient,letiさi
lSeCking Certain information as raised by MSME was sentto the■ 111l on 15.01.2019 and inal remindcr

lon 02.05。 2019.However,no reply has bccn rece市 ed yct.Hcnce,the Committcc decidcd to reject thc

lcasc under intimation to RA.

:RA conccmcd may takc conscqucntial action accordingly.

14 lPaSe



ICase No.:54/20/80ロ

IALC2/2017

1HQ File
|:01/80/050/00418/AM18/     1:03/95/040/00824/AM18/    111.01.2018

46 1Decision:Thc Colrmittcc considercd thc case as per agenda and noted that a deflciency letter seeking

iCertain infomation as raiscd by Consultant(TeCh-1)was senttO thc flm on 28.05.2019.Howcvcr,nO

lrCply has bccn rcce市ed yet.Hencc,the Committee decidcd to send inal reminder to the■ 111l to

pmishtherequlsiteinfomationwithin15dayshilhgwhichthecascwinberqected.

iCasc is dcfcrrcd.

Faiy Namc:SWASTIK   IMcct No/Datc:5/80-   IStatus:
ITUNGSTEN PVT LTD    IALC2/2019        1
1                         106.06.2019            1

1RLA Filc            lLic.No/Datc:0310818444 1Dcfclcd

iCase No。 :20/1/80‐ ALC2/2019 1PartyName:ZTT INDIA
I                  IPRIVATE LIMITED
:              |

:HQFiit             iRLAri18
101/80/050/00768/AM19/     1:04/24/040/00212/AM18/

IMeet No/Date:5/80-   iStatus:
IALC2/2019         1
,06.06。2019            1

1Lic.No/Datc:0410163956 1Dcfcrcd

107.02.2018            1

147:Decision:The Colllmittec considered the case as pcr the agenda and noted that hard copy of
l lpphCaIon was not rccdved iom concemcd RA&the irln and h ths regard a btter was scnt to
l lconccmed RA&the■111l on 27.05.2019.Howevcr,no infollllation has bcen rcccivcd so far.Hcncc,

I lhC COlnmittcc dccidedto remind RA Chcllnd&thc im to submitthc complete set of application br
l  lcxanlination ofthe casc.

| :Case is defered.

Case No.:32/5/80-ALC 212018 Party Namc. TINITA Mcct No/1Date:5/80-     IStatus:

IENGINEERING PVT.LTD. :ALC2/2019
1                         '06.06。 2019

| IHQ File             :RLA File            lLic.No/Datc:0310819380'DefcFed
i 101/80/050/00081/AM19/  1:03/95/040/01031/AM18/  123.02.2018       1

1481bきtitibil十五ざё3_iti38 86五ξiときiきさ
‐
th`ι五きさis per the agenda and noted that a dciciency lctter

l lSeeking Ceiain infomは ation as raiscd by MSME was scntto the■lm on 26.03.2019 and inal reminder

l :on 28.05。 2019.However,no rcply has bccn reccivcd yct.Hcncc,thc Colrmittcc dccidcd to wait for

l  lthC f11111's rcply.

| :Case is defeHcd.

▼
J｀ ば`｀
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iCase No。 :1/6/80‐ALC2/2018 1Party Namc:SHAKTI     IMcct No/Datc:5/80-   lStatus:   |

:           IUMPS(INDIA)LTD.,  IALC2/2019     1    1
:          :          106.06.2019     1    1

1器轟児5υ00剛AMl% 畿ち刷iOЮ0047AMlν  賢獣穐α5610005378,pproVCd
pecision:The Colrmittee consdered the case as per the agenda and dedded to ra伍 取 the nOms as per

:Written cOlrments givcn by DPⅡ T and Consultant(Tech-3)with the cOndition that the grade,

lthiCkness,diameter and size of stainless steel sheet,bars,rods etc.to match in import&exportl

ireSpectively as under:

,Export items:

IEach motorto have 16 mtr.14 AWG XLPE cable.

|

14
9

Import items:

Ｓ‐
．
Ｎ。

ITCHS
Codc

Import Item
Recommended Norms

72193390
Stainless StccI Shcct/Strips/Coil

AIS1 304/316/1.4509

1.05 KgiKg content in the export product
with accountability clause

ワ

“ 72193390
Stainlcss Stcel Sheet/Strips/Coil

AIS1 304/316/1。4509
1.10 Kg/Kg content in the export product
with accountability clause

72222019 Stainlcss Steel Bar/Rod
1.10 Kg/Kg content in the export product
with accountability clause

4 85446090
XLPE Insulation Cablc 14 AWG

(Grcen,Black3 Redっ Ycllow)
Net to net basis without any wastage with
accountability clause

84842000 Seal(Mcchanical)

Net to nct basis with accouttLtability clause

(GN4)

6 84821090 Thrust Disc / Bearing
7 85030090 Carbon Plate

84833000 Carbon Bush
9 84836090 Coupling
10 85030090 Levelline Disc

INote:

1. The weight of export product given in reply letter dated 16.03.20f 9 may be

incorporated. (Copy enclosed)
2. The word "Shaft" may be deleted from the description of the import item at Sl. No. 3.

RA concerned may take further necessary action as per the decision of NC.
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IDecision: The Colrmittee considered the case as per agenda and decided to ask from the f1111l to

lhmiSh f01lowing infollllation as per ad宙 ce of COnsultant(Tcch-3):

1  1.Detail tcchnical note on manufacturing prOccss inCluding thc relevant■ ow shcct.

1  2.Detail tcchnical drawings with dimension of each export product,Catalogue,if any,may also
l      bC ihmished.

501 3,Wdgh of each ofthe impo■ed and hdgenous input,separtteけ br each produd,お r the
:    purpOSC Of mate五 al balancing.Nct wcight(Gross weight minus wastagc)for Cach imported

i   and indigCnous hput in thc expO■ product may bc indicatedo Nct weight along with det」 ls of

1   0thCr impOied input to be used in the resultant product and sought to bc impottcJprocured

l    frOm SOurces otherthan the liccnse,if any,may also bc indicated。

:  4.Starting from the speciication of the cxport product,basic calculation as tO hOw of raw

l    material prOposcd for import has been ar市 cd at,including the net wcight of components to be

i   mallllね Ctured out Of these impo■ed materials,wastages claimed at each stage of

l   manufacturing with cOmplete justiicatiOn and suppoied by dOcumentary c宙 dence/drawings
l       ctc.

1  5,Sheet layout diagram ofthe material indicating thc wastage during blanking.

iCasc is deferred.

Case No.:118/15/80‐

ALC2/2018

HQ File

:01/80/050/00460/AM19/

HQ File

:01/80/050/00163/AM19/

IParty Name:LMT T00LS  IMcct No/Date:5/80-   IStatus:
IINDIA PRIVATE LIMITED IALC2/2019        1
1                         :06.06.2019            1

1RLA File            lLic.No/Date:3 110067025 1Deferred
l:31/83/040/00001/AM19/    106.04.2018            1

iStatus:

RLA File            :Lic.No/Datc:6110001499:Defercd
:61/24/040/00001/AM19/    116.04。 2018            1

:Case No.:40/8/80… ALC2/2018 1Party Name:SARA SAE   :Mcct No/Datc:5/80-
PRIVATE LIMITED      IALC2/2019

106.06.2019

pecision:The Colnmittee consttered the case as bさ ittL品五五温ど品ita i五:どdeiti品ジiも liさI:もさ近五L
iCCiain inf0111latiOn as raised by MSME was sent tO thc im on 06.05。 2019.However,no rcply has
pcen rcceived yet.Hence,the Committce dccidcd to send inal reminder to thc iml to mmish the

:equiSite infOmatiOn wtthin 15 days failing which the case will be raccted.

ICasc is defered.

Case No。 86/8/80…ALC2/2018 Party Name:L&T― MHPS  IMeCt No/Date:5/80-   iStatus:
ITURBINE GENERATORS  :ALC2/2019        1
1PRIVATE LIMITED      106.06.2019         '

52:器航5υOm2りAⅢり 1鷺ち棚υttHνAⅢν
ILic.No/Date:0310820724 1Defered

:27.04.2018            1

rDecision: The Committee considered the case as per agenda and noted that a deficiency f.tt.r seekingi

:certain information as raised by DHI was sent to the firm on 06.05.2019. However, no reply has been
received Vej, Hence, the Committee decided to send final reminder to the firm to furnish the requisite

171Page
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| linfollllatiOnwithin 15 days failingwhichthc casc willbcraccted.

| lcase is defeⅡed.

:FeNa27y8卜
ALCν2018:篤

INttII∬器 蝋
Y難
き州 ν

αy8)ν 眠

: :          |          '06.06.2019     :

i ttQF正
~~ ~~…  …

RLA iお      
｀
■駄 6'5嘉もbζ面4bめ恵デ

=お

おふぬ
~‐

| |:01/80/050/00076/AM19/  1:05/23/040/00038/AM19/  101.05.2018       1
1  1Decision:The Conunittee considered the case as per the agenda and decided to ratify thc nolllls aS per

i lwritten comments of Consultant(Tech_3)with the cOndition that the grade of steel to match in

i limpOrt&export as under:

Ｓ‐
。
Ｎ。

ITCHS
Code

Export Item
ITCHS
Code

Import Item
Recommended
Norms

84389010
MILL TOP
ROLLER

72284000

ASSAB 705(AIS1 4340)
FORGED NORMALISED,
ANNEALED AND
ROUGH TURNED
STEEL BARS,DIA 670
rrm

184127 Kg
including 10/。

wastagc as

applied

2 84389010
MILL FEED
ROLLER

3 84389010
MILL DISCHARGE
ROLLER

4 84389010
MILL TOP
ROLLER

72284000

ASSAB 705(AIS1 4340)
FORGED NORMALISED,
ANNEALED AND
ROUGH TURNED
ROUND STEEL BARS,
E)IA 670 1rm

184127 Kg
including l%

wastagc as

applied

84389010
MILL FEED
ROLLER

6 84389010
MILL DISCHARGE
ROLLER

l

,Note: The weight of export product given in reply letter dated 24.05.2019 may be incorporated.

,(Copy enclosed).

RA concerned may take further necessary action as per the decision of NC.

腋「:::靴競炒揃
: 
摯
ζ

ftteNagyy田
_ALCν20181設

計 獣 ぷ i

106.06.2019            1

:査。rii`             RLA fii3            :Litiヽ も

'5五

iも ibウ ibiij''`:Abbi3↓さd

541:01/80/050/00087/AM19/     1:07/24/040/00009/AM19/    103.05.2018            :

lDecision:The Colnmittee considered the casc as pcr thc agcnda and decided to ratiサ the n。 111ls as per

lwrittcncommentsofMEITY宙 de U.0.No.17(24)/2018¨ IPHW dated 09.05.2019(COpy enclosed).

:RA concemed maytake i五her necessary action as per the decision ofNC.
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Party Nalnc:STERLITE
TECHNOLOGIES LTD.

Mcct No/Date:5/80-     iStatus:

:ALC2/2019

106.06.2019

1108

HQ Filc             RLA Filc            lLicoNo/Date:0310825721 1Dcfclcd
:01/80/050/00617/AM19/  :03/95/040/00815/AM19/  118.12.2018       :

Decision:「 Fhc Colrmittcc considcrcd thc casc as per the agcnda and noted that the f11111'S reply was

sentto MeitY on 03.06.2019.Howevcr,no colrments have been rcceived yet.Hcncc,the Colrmittcc

decidcd to wait fbr colrments.

Case is deferrcd.

IPa■y Namc:MAFLOW   IMcct No/Date:5/80-
IINDIA PRIVATE LIMITED IALC2/2019

'06.06.2019
IHQ File             lRLA File            lLic.No/Date:3110067256:Deferrcd
l:01/80/050/00619/AM19/  1:31/83/040/00143/AM19/  119.12.2018       1

109 1Decision:The Colnrnittee considered the case as per agenda and decided to ask from the f1111l to

limiSh f01lowing infollllation as pcr ad宙 ce of Consultant(Tech-3):

1  1.Speciic usc of cach imported itcm in manufacture of cxport product.

1 2.Dctails of components to be marlufact■ lred from imported raw material.

ICase is defeFed.

ICase No.:279/15/80‐     IParty Name:SUPER CIRCLE IMcct No/Date:5/80-   IStatus:
IALC2/2018           1AUTO LIMITED        IALC2/2019        1

106.06.2019            1

1HQ Filc             lRLA File            lLic.No/Date:0510409020:Defered
l:01/80/050/00621/AM19/   1:05/24/040/00506/AM19/   120.12.2018         1

1101E)ecision: The Committee considered the casc as per agenda and notcd that a dcflcicncy lcttcr

seeking certain infomation as raised by Consultant(TCCh-1)was Sent to the f11111 0n 30.05.2019.

IHOWCVCr,no rcply has becn reccived yct.Hcnce,the Colrmittee decidcd to send rlnal reminder to

lthe■ llllto imish the requisite infollllation within 15 days failing which thc case will bc raected.

ICase is defered.

Case No.:275/15/80‐

ALC2/2018

Case No。:277/15/80-

ALC2/2018
IStatus:

Case No.:280/15/80-

ALC2/2018

HQ File

IParty Namc:VICTORA   IMcct No/Date:5/80-   IStatus:
IAUTO PVT.LTD        IALC2/2019        1
1                         106.06.2019            :

:RLA Filc Lic.No/Date:0510409056:Deferred

:01/80/050/00622/AM19/    1:05/24/040/00529/AM19/    126.12.2018            1          1

Decision: The Cor回はittee considcrcd the case as per agenda and noted that a deflciency lettel

sccking ccrtain infollllation as raised by MSME was scnt to thc fl嗣匡lon 29.05.2019.However,nol

reply has bccn received ycto Hcncc,the Cornlnittcc decided to scnd rlnal renlinder to the f1111l tol

351ビ age



|

,furnish the requisite information within l5 days failing which the case will be rejected.
:

Case is deferred.

I ,Case No.:281/15/80- Party Name: VICTORA Meet No/Date:5/80- Status:j ALC2l20l8 AUTO PVT. LTD ,ALczlz}tg
06.06.20t9

IHQ File             iRLA File            lLicoNo/Date:0510409057 1DefcFed
l:01/80/050/00623/AM19/  1:o5/24/040/00530/AM19/  126.12.2018       1
H2bι ti:i31:十五さёも轟轟itiきさども五ζiatiさa thさ しょ:も よ:ぉさi五百:五五五五五五五もiどa th五 i五 agtttiさ五ιジigilさ:
secking ceiain infomatiOn as raiscd by MSME was scnt tO thc im on 29.05。 2019.However,no

lrCply has been rece市 cd yct.Hencc,thc COmmittee dccided tO send inal reminder to thc iml t0

1hmiSh the requisitc infOmmatiOn within 15 days failing which thc casc will be rttectCd.

Case is deferred.

Case No。 :282/15/80‐

ALC2/2018

Case No.:287/15/80‐

ALC2/2018

IParty Name:CORNING   IMcet No/Date:5/80-
ITECHNOLOGIES INDIA  IALC2/2019

IStatus:

36 1 Ptt g e

1113

:PVT.LTD.           lo6.06.2019
HQ File             :RLA File            lLic.No/Date:0510409144 1Deferred
:01/80/050/00624/AM19/  1:05/23/040/00395/AM19/  101.01.2019      1

Decision:Thc Colnrnittec cOnsidcred the casc as per thc agcnda and noted that the f11111'S applicatiOn

was scnt to McitY on 19。 03.2019 fOr exanlinatiOn of the caseo An I.Do rcnlinder was also sent to

McitY on 29.05.2019 in this regard.However, no colnments have becn rcceivcd yet. Hence, the

Comnlittee decided tO renlind again to McitY for expediting the cOnuncnts.

Case is dcfeFed.

1総選路脚早胤 .,1造棚留
tα5/80-ド tatu∬

1114

|        |        16.06.2019    1
1HQ File             lRLA File            lLic.No/Date:0810144240 1Approved
101/80/050/00629/AM19/  1:08/24/040/00300/AM19/  104.01.2019       1

1Decision:The COIIlmittec cOnsidered the casc as pcr thc agcnda and dccided to ratify thc nollllS aS
per written cOnunents givcn by COnsultant(Tech… 1)aS under:

ITCHS
Code

Export Item ITCHS
Code

Import Item Recommended
Norms

90213100
Orthopaedic Screws
of Polyether Ether
Ketone (PEEK)

39169010

POLY ETHER ETHER
KETONS (PEEK) (This Licence
issued under para 4.07 of HB
Vol.I 2015-20 for Fixation of
\orms by ALC New Delhi).

11,000    Kg
including 25%

wastagc

RA concerned may take further necessary action as per the decision of NC.



1 1茎槻∬
りW8卜  翼漁 :鵬E  I造き州ναy8)響Ш

I  I              :LIMITED         106.06.2019      1

1  1HQ Filc             lRLA Filc            iLicoNo/Date:0210208907 1Defered
l    :01/80/050/00631/AM19/    1:02/24/040/00135/AM19/    109.01.2019            :

11 15 1Decision: Thc Cornlnittcc considcrcd thc casc as pcr agenda and notcd that a dcflciency letter

l  lSeeking certain infollllation as raiscd by MSME was sent to thc flrln on 28.05.2019.However,no

l   rCply has been received yet.Hence,the Corrllnittcc dccidcd to send rlnal relminder to the f1111l to

l  limiSh thC requisitc infollllation within 15 days failing which the case will be raected。

I  Case is dcfcrrcd.

|  :ALC2/2018

1  1HQ Filc lRLA File

IMEDIA LIMITED      IALC2/2019       1
:06.06.2019            :

ILic.No/Date:0210208916:Defercd
:01/80/050/00634/AM19/  ::02/24/040/00145/AM19/  110.01.2019       1

1116●こtiζi品 :十五もこと黒 itigさ 861:轟

`i3at五`ι

漁31:お ti thさ ぬ品五五品 aふ読詭
｀

1五肝 i五

`■

1品
ち
｀

ξappli8五 ti3五
|   ‐was scntto MSME on 18.03.2019 for exanlination of the casc.An I.Do renlinder was also sent to

l  MSME on 10.06.2019 in this rcgard.Howcver,no comments have bccn recc市 ed yct.Hcncc,thc
‐ Committec decided tO wait fOr the commcnts.

Case is deferred.

ICase No。 :293/15/80…      IParty Namc:STERLITE   :Mcet No/Datc:5/80-   lStatus:
:ALC2/2018           1PowER TRANSMISSION  :ALC2/2019        1

1LIMITED             lo6.06.2019         1

1HQ Filc             lRLA Filc            :Lic.No/Datc:03 108263 13 1Defcrred

H7:9イ19イ9,9イ99,1,イ今)`l?`  |:03/95/040/00869/AM19/  :10.01.2019       1
1Decision:The Col■ lmittce considered the case as pcr the agenda and noted that the fl1111'S rCply sent

to MeitY on 10.06.2019 fOr cxanlination of thc casc. HOwever, no rcply has been rcceived yet.

IHenCe,the Colrmittce decided tO wait fOr cOnmcnts.

:Casc is dcferrcd.

Case No。 :21/1/80‐        Party Namc:MUDHRA    NIcct No/Date:5/80-   status:
ALC2/2019           FINE BLANC PRIVATE   IALC2/2019        1

LTD                lo6.06.2019         1

IHQ File             RLA Filc            lLicoNo/Datc:0410165082 1Defered

H81191_`Y919997,?`今 )IPイ  _li9111チイ919イ99777/AM19/  IH.01.2019      1
1Decision:The Collllmittec considercd the case as per thc agenda and noted that a copy of application

lWaS SCnttO MSME on 29.05。 2019 for exanlinatiOn of the casc.HOwever,no colrncnts havc been
reccived yet.Hencc,thc Committcc decidcd tO send an I.D.reminderto MSME in this regard.

ICasc is deferred.

371Page
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ICase No.:296/15/80‐     Party Name:BONATRANS IMeet No/Date:5/80-   IStatus:
:ALC2/2018           1NDIA PRIVATE LIMITED IALC2/2019        1

,06.06.2019            1

lHQ File             lRLA File            lLic.No/Date:0310826356 1Dcfercd
i:01/80/050/00638/AM19/  :03/94/040/00879/AM19/  114.01.2019       1

1191Deご i:i`轟 十五
`ё

ttmitigど
^L6五

まとよed~the~Lξも
~基

Ъgi~lLι五五五轟と五6おと島農i agttcich8,iさ iおI
ISeeking Certain infommation as raiscd by DHI was sent to the im on 28.05.2019.However,no reply

lhaS becn rcce市 ed yet.Hcnce,the Committee dccided to send inal reminder to the illlltO imish

lthe requisite infollllation within 15 days failing which thc casc will bc raccted.

iCase is dcferred.

ALC2/2018

IHQ File             lRLA File            iLic.No/Date:3 110067288 1Deferrcd

120119イ1919,919991γ今¥l?/  11,1(1,イ 9194991,1/AM19/  116.01.2019       1
1Decision:The Colnllrlittec considcrcd thc casc as pcr thc agcnda and noted that a copy of application

lwas scnt to lDHI on 19.03.2019 for exanlination of the case.The reprcsentative of DI― II infolllled in

lmeeting that the case is under examination.Hencc,thc Colrmittec decided to wait for colrments.

iCase is defered.

項謎ダ脳
5/15慇 0‐   :躙TLと話含Y  I造き」況留tα5/80- ftatu∬

106.06。2019            :

耳Q RL      IRLA RL  7触
Ml% 規ず %認

α0810И4369FetrCd
i:01/80/050/00647/AM19/    1:08/24/040/0029′

121 6ιι薇お轟子だ
´
ё8品五itiきさも品tiagiedlhe■五ξど五ζttr・ lLg五五五五nd aぎ&dca i3五 :f‐ 16缶

‐
lit itt ig

immish f。 1lowing infollllation as per ad宙 ce of Consultant(Tech-1):

1   1.Nct weight of Polyurcthanc Polymer in export product.

ICase is deferred.

ICase No。 :306/15/80-     IParty Namc:VEE KAY    :Meet No/Date:5/80-   iStatus:
:ALC2/2018          1VIKRAM&CO LLP     :ALC2/2019       1

106.06.2019            :

,HQ File             :RLA Filc            lLic.No/Date:0810144370 1Dcferred

122:9Y1949,9イΨ

'11争

Yl?イ _ '91イ71イ曽919讐??/AM19/  '3.01.2019      1
1Decision: The Colrmittcc considercd thc case as pcr agenda and decided to ask froIIl thc fl111l to

limiSh f01lowing information as per ad宙 ce of Consultant(TeCh-1):

1  1.Net wcight of Polyurcthane Polymer in export product.

33lPage

IParty Name:ULTRA
IENGINEERS

IMcct No/Date:5/80-

:ALC2/2019
106.06.2019

|  |



Case No。 :23/1/80…

ALC2/2019

HQ Filc

|  ICase No。 :312/15/80-

1  1ALC2/2018

1  1HQ File

IParty Namc:PARKER
,HANNIFIN INDIA PVT.
ILTD.

IMcet No/Date:5/80-

:ALC2/2019
106.06.2019

Status:

RLA File
:01/80/050/00771/AM19/    1:o4/24/040/00223/AM19/    128.01.2019

1123 1Decision:The COIwnittee cOnsidered the casc as pcr the agenda and notcd that hard copy of

l  appliCatiOn was nOt received from cOncemed RA&the f11lll and in this regard a lctter was sent to

i  COnCemed RA&thc f1111l on 29.05.2019.However,no infomatiOn has been receivcd sO far.Hence,

| lhe COlrmittcc dccded tO rcmind RA Chem五 &the im tO submit the complete set of apphcttiOn
i  lfOr examination Ofthe case.

|  ICase is deferred.

|  ICase No.:311/15/80…

|  IALC2/2018

1  1HQ Filc
i  101/80/050/00653/AM19/

124 Sggision: The committee considered the case as per agenda and noted that a deficiency letter..
seekrng certain information as raised by DHI was sent to the firm on 30.05.2019. However, no reply' 'has been received yet. Hence, the Committee decided to send final reminder to the firm to furnish
the requisite information within 15 days failing which the case will be rejected.

Case is deferred,

ILic.No/Date:0410165142 1Deferred

1漱濡需愛需::逓濡
‐5/80-~1品

‐          06.06.2019    1

11痣 1霜壼∴:::jl二|」
~1鹿

,お官計ナ馬ib恵う魔ヒウ1島品a

,!1ry Name: BLISS ANAND iMeet No/Date:SiSO_ jsiutrs
.PVT. LTD. 'ALC2/2OI} 

:

,06.06.2019

RLA File
ILic.No/Date:0516465`ii:Aお big↓さふ
106.02.2019            1

'i125':01/80/0501006541AM191 :05t23t04oto0476tAMtgt
bιι悪品 十五もё6品轟

`:ι

も話さgiとと

“`し

lζさ五:ぉもi“さ五Lよ五五五五と
‐
ときまときさご島崎幌 五温 ζ贔per wntten col■ lments Of DPⅡ T vidc U.o.No.:P_47011/124/2019-TSW dated 18.06.2019。

(COpyenclosed)

RA concemcd inay takc furthcr neccssary actiOn as perthe decisiOn ofNC.

Case No.:315/15/80‐

ALC2/2018
IParty Name:THE ANUP
IENGINEERING LIMITED

iRLA File1126 1HQ File
:01/80/050/00657/AM19/   1:08/24/040/00394/AM19/

Decision: Thc COmnlittec cOnsidcred thc casc as per agenda and dccided to ask frOnl the f1111l tO
uA 

^r 
vlll Luv l-tt lll L\Jfurnish following information as per writtcn .o--.nts given by DpIIT vide U.O. No.: p-

391ジ ぉge

|  ICaSe is defcred.

獅
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47011/414/2018-TSW dated 13.06.2019 as undcr:

1. Detail technical note on manufacturing process including the relevant flow sheet.

2. Detail technical drawings with dimension of each export product, Catalogue, if any, may also

be furnished.
3. Weight of each Export Product.
4. Weight of each of the imported and indigenous input, separately for each product, for the

purpose of material balancing. Net weight (Gross weight minus wastage) for each imported

and indigenous input in the export product may be indicated. Net weight along with details of
other imported input to be used in the resultant product and sought to be imported/procured

from sources other than the license, if any, may also be indicated.

5. Starting from the specification of the export product, basic calculation as to how of raw

material proposed for import has been arrived at, including the net weight of components to

be -urrrfu.tured out of these imported materials, wastages claimed at each stage of

manufacturing with complete justification and supported by documentary evidenceidrawings

etc.

6. Sheet layout diagram of the material indicating the wastage during blanking.

Case is deferred.

l  iCase No。 :25/1/80‐       lParty Name:MUDHRA FINE IMeet No/Datc:5/80¨    :Status:

IALC2/2019           1BLANC PRIVATE LTD   :ALC2/2019        1
1                         .                         106.06.2019            1

:Lic.No/Date:0410165210 1DefcrrcdiHQ File          :RLA Filc   1/AM19/  113.02.2019      1
:01/80/050/00773/AM19/  1:04/24/040/0024

271柵
inttsl:躍嵐∫癬留ctte∬

器p∝血e arnda and nded血試httd∞py」
Agこ thc flrln and in this regard a letter was scnt to

concemcd RA&thc f11111 0n 30.05.2019.Howcver,no infollllation has been received so far.Hencc,

lthc committee decidcd to rcmind RA Chellnai&thc iml to Submit thc complcte set of application

lfor examination ofthe casc.

lcase is deferrcd.

ICase No。 :317/15/80-

:ALC2/2018

1HQ File
:01/80/050/00659/AM19/

Mect No/Date:5/80-   IStatus:

:Lic.No/Datc:0310827036 1Deferred

|:03/94/040/00986/AM19/   114.02.2019        1
128

D;;i;i;;; th; Co-.nitt.. loriiaered the case as per the agenda and noted that a deficiency letter

seeking certain information as raised by MSME was sent to the firm on 30.05 .2019. However, no

reply hls been received yet. Hence, the Committee decided to wait for the firm's reply.

Case is deferred.

IPartyNamc:BONATRANS
iINDIA PRIVATE LIMITED

IRLA File

IALC2/2019

'06.06.2019
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IPa■y Name:AZAD     IMcet No/Datc:5/80-  iStatus:
IENGINEERING PRIVATE IALC2/2019        1
1LIMITED         lo6.06.2019      1

HQ File             lRLA Filc            lLic.No/Datc:0910067180 1Approvcd
:01/80/050/00664/AM19/  1:09/24/040/00350/AM19/  115.02.2019      1

Decision:Thc COl■lmittee considcred thc case as pcr thc agcnda and decided to ratify thc nollllS On
rcpeat basis as approved fOr AA No.0910064519 datcd 23.12.2016 as per conunents given by]DHI

vide email dated 17.06.2019 as under:

129

*Grade & Specification of steel of both import and export to match.

RA concerned may take further necessary action as per the decision of NC.

Case No。:330/15/80‐

ALC2/2018 :INDIA PVT.LTD :ALC2/2019        1
106.06.2019            1

HQ File RLA Fite Lic.No/Date:3 L 10067 323 Deferred
13g,:01/80/0s0/00672lAMt9l .311831040/001l3lAM1ry 19.02.2019 i

Decision: The committec considcrcd the case as per the agenda and decided to ask from the firm toprovide earlier AA which was approved for same items as mentioned in this application on therecommendation of representative of DHI.

Case No。:322/15/80‐

ALC2/2018

ICase is dcfeⅡ cd.

ICase No.:26/1/80‐

IALC2/2019

1HQ File

101/80/050/00774/AM19/

:無き盤辮鳥
i責Ё
壼沈摯話たが

‐
Ⅲご

|                        106.06.2019            1

1鶴ち

'澄

:;::::j131:;~t雹磁R」よёイ`あi`ζ,う患■品ど
~

:131
|

証  慨計 競霊rd.Howcvcr,no inf0111lation has becn rcceivcd sO

Chennai 2%the flm tO subnlit the cOmplctc sct Of
application fOr exanlination Ofthe casc.

Case is defered。
i
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ITCHS
Code

Export Item ITCHS
Code

Import Item Recommended
Norms

84069000

TURBINE PARTS FS STATOR
BLADES STAGES(OTo7)
(COndition:The flrln should account
for thc rclevant grade oflnput at

Sl,No。 1 0fthc lmpOrt List that shOuld

be rcflccted in SBs along with the

weight ofthe export product,flxcd,if

any,bythc ALC,p/。 DGFT

72221999

GTD450
(ESR)
STAINLESS
STEEL
BARS SIZE:
150MM RCS

2.28 Kg/Kg

contcnt in the

export product



ICase No。 :333/15/80‐

IALC2/2018
IPatty Name:SuERAM
ITUBEWELL

:Mcet No/Date:5/80…

:ALC2/2019

106.06.2019

Status:

HQ Filc             lRLA File            'Lic.No/Date:3210078867 1DcfeFed
:01/80/050/00675/AM19/    1:32/24/040/00057/AM19/    121.02.2019            1

1132 D;airir"i tn. C"--itiee considered the case as per the agenda and noted that the firm was called

, for personal hearing before Norms Committee to explain the case. However, it was also noted that

, ithe firm requested vide email dated 10.06.2019 for granting extension in time for personal hearing.
, ,Hence, the Committee decided to call the firm for personal hearing in the forthcoming NC meeting.

l

: rCase is deferred.

iCase No.:16/5/80日

IALC2/2019

1HQ File
Э1/80/050/00054/AM20/   i:09/24/040/00601/AM19/419/    101.03.2019:01/80/050/00054/AM20/

U..iriori ffr. Committ." .o"rla.r.d th. .ur. ur per the agenda and decided to ratify the norms on

the recommendation of representative of DHI and Consultant (Tech-3) as under:

:

|

:133

:

:

Si.

No.

l丁CHS
Code

lmport ltem Recommended
Norms

1 72283090
HOT ROLLED AND PEELED(BRIGHT}ALLOY STEEL ROUND

BARS PIN MATERIAL SIZE 25.15Mh/1X5,8M

1.07 Kg/Kg

contentin the

export product

2 72283090
HOT ROLLED AND PEELED(BRIGHT)ALLOY STEEL RO∪ ND

BARS PIN R/1AttERIAL SIZE 30.20 MNlX 5,8M

3 72283090
HOT ROLLED AND PEELED{BRIGH丁 )ALLOY STEEL ROUND

BARS PIN MATERIAL SIZE 31.65 Mh/15.8R/1

4 72283090
HOT ROLLED AND PEELED(BRIGHT)ALLOY STEEL ROUND

BARS PIN MATERIAL SIZE 35.10R/1R/1X5.8M

5 72283090
HOT ROLLED AND PEELED(BRIGHT)ALLOY STEEL ROUND

BARS PIN MATERIAL 40.10h/1ヽ4X5.8M

6 72283090
HOT ROLLED AND PEELED(BRIGHT)ALLOY STEEL ROUND

BARS PIN R/1ATERIAL 44.35 MM X5.8M

7 72283090
HOT ROLLED AND PEELED(BRIGH丁 )ALLOY SttEEL ROUND

BARS PIN R/1ATERAIL SIZE 45,10'Ⅵ N4 X 5。 8M

8 72283090
HOT ROLLED AND PEELED(BRIGH丁 )ALLOY STEEL ROUND

BARS PIN MATERIAL SIZE 49,84 MM X5.8B

9 72283090
HOtt ROLLED AND PEELED(BRIGHT)ALLOY STEEL RO∪ ND

BARS PIN MATERAIL SIZE 50.08 MR/1X5.8B

10 72283090
HOT ROLLED AND PEELED{BRIGHT)ALLOY STEEL ROUND

BARS PIN MATERIAL SIZE 60.18R/1M X5.8R/1

11 72283090
HOtt ROLLED AND PEELED(BRIGHT)ALLOY STEEL RO∪ ND

BARS PIN h/1AttERIAL SIZE 63.31 MM X5.8'И

12 72283090 HOT ROLLED AND PEELED(BRIGHT)ALLOY SttEEL ROUNp

42 1 Ptt g e

,Party Name: KABY IStatus:

:PRECISION MACHINING
IPRIVATE LIMITED

'Mcet No/Date:5/80-iALC2/2019
:06.06.2019



BARS PIN MAttERIAL SIZE 63.58 MM X5.8M

13 72283090
HOT ROLLED AND PEELED(BRIGHT)ALLOY STEEL RO∪ ND
BARS PIN MATERIL SIZE 75.20 MM X5.8M

RA concerned may take further necessary action as per the decision of NC.

Case No.:35/1/80‐

ALC2/2019
IParty Namc:ISGEC      IMcct No/Datc:5/80-
IHITACHI ZOSEN LIMITED IALC2/2019

一　
ｕ

一　
ａ

一
Ｓ

IRLA File

106.06.2019            1

1Lic.No/Datc:0510409835 1DeferedHQ Filc

13419イ

'949,9イ

997'3ィ今)(19/  1:05/23/040/00526/AM19/  105.03.2019
Decision:The Collmittcc cOnsidcred the case as per the agenda and noted that a cOpy of application

was sent to DPIIT On 29.03.2019 fOr cxanlination of the casc.HOwcver,no colnments have been

rcceived yct.Hence,the COllrlmittee dccided tO wait for cOnuncnts.

Casc is dcferred.

Case No。 :38/1/80ロ

ALC2/2019
IParty Name:VICToRA
:AUTO PvT.LTD

,Mcct No/Date:5/80-

IALC2/2019
:06.06.2019

,Status:

1135 ll昴¨ ツ W今甲γ l膨薄 ||:ム11'~:総 :諸
:面術 苑χ

PCfCrre「

~

Decision:Thc COlrmittce cOnsidered the casc as periA3 1L`五 と五品五五61ことthal圧
`83,6iあ

bi18五ti3五

IWaS SenttO MSME on 29.03.2019 fOr examinatiOn of the case.HOwcver,no cOInments have been
received yet.Hencc,the COl■ lmittce decidcd tO wait fOr colrmcnts.                               |

Case is defeⅡed.

| :茎槻
=A慇

)  |ぶ
温.1書bRA‐
~遣
五脇青iさも/80-~■品

‐

1 10Filg―
― …―

IRLA‐i庭
~    p6.06.2019    :

:   101/80/050/00789/AM19/    ::05/24/040/00705/AM19/    11う :」Jら1lτ
e:05104099091Defe】Ted

i.^′ |―
   ―

―
       ―        _i  _

1136 Decisioi:十五さё。_itig`ι6五tiagrさ a thさ
―
ι基|3 as per agcnda and nOted that a dcflciency letter

i SeChng CC■dn hおma伍 On as rdsed by MSME was scntゎ thc im on o6.05。 2019.HOwevcr,no
reply has been receivcd yet. Hence,the Colrmittec dccided to send final reminder to the flm to

furnish the requisite information within 15 days failing which the case will be rejected.

:Casc is dcfered.

431Page
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|

1137

Party Name:LARSEN&   :Mcct No/Date:5/80-
TOUBRO LIMITED      :ALC2/2019

106.06.2019

HQ File             :RLA File
:01/80/050/00790/AM19/    ::03/95/040/01295/AM19/

ILic.No/Datc:0310827622:Defered

112.03.2019            1

Decision: The Committee consideied the case as per the agenda and noted that a copy of application
was sent to DPIIT on 04.06.2019. DPIIT vide U.O. No.. P-4701112612019-TSW dated 19.06.2019
has informed that DPIIT is not concerned with the export items falling under ITCHS Code No. 9306.

Hence, the Committee decided to refer the case to Consultant (Tech-3) for examination.

Case is deferred.

Case No.:42/1/80‐

ALC2/2019

ICase No。 :43/1/80-

:ALC2/2019
IPa■y Name:GODuJ&
:BOYCE MFG.COoLTD。 ,

'Mcct No/Datc:5/80-IALC2/2019
106.06.2019

IStatus:

Status:

IHQ File IRLA File :Lic.No/Date:0310827642 1Defered

1381Ψ

`l♀

′,,9199721イ今Y.l?4 _19'`?1イ Y9199?翌 /AM19/  112.03.2019      :
IDecision:The Colrlinittec considcred thc case as per the agenda and noted that a copy of application

lwas sent tO DPⅡ T on 04.06.2019 for examination of thc casco Howcver,no commcnts have been

lreceiVed yct.Hence,the Corrllnittce dccided to wait for colnments。

Case is deferred.

ICase No。 :49/1/80‐

IALC2/2019

1HQ File
:01/80i050100797lAM19/ :651241040100007'tAM19/ ,14.03 '2019 i

U..irirm ifr. Committee consid"r.a th. ,ur. u, per th; ug.rau and noted that u .opy 
"f "ppfi.utlo"

was sent to MSME on 16.05 .2019 for examination of the case. However, no cofirnents have been

received yet. Hence, the Committee decided to rernind MSME in this regard.

Case is deferred.

Pa■y Name:DIAMOND   IMcet No/Date:5/80-   IStatus:

YETALSCREENSc)LTD I諸 ″ 盤 ず    |

:RLA File            lLic.No/Date:6510000026 1Defered

IPartyName:ISGEC TITAN :Mcet No/Date:5/80-   IStatus:
IMETAL FABRICATORS   iALC2/2019        1
1PRIVATE LIMITED     106.06.2019        1

Case No。 :46/1/80…

ALC2/2019

●0■1お
‐    ~ 

LヽA F五と       tilNo'Dai&63‐ ib450うと6bも ferrもと
~

140191イ 19イ9,94997?11ツ l?4  119,(1,1919199''7/AM19/  115.03.2019       1
1Decision:The Colllmittec considered the case as per the agenda and notcd that a copy of application

lwas sentto MSME on 29.05.2019 for exalnination of the casc.Howcver,no comments have been

lreCCiVed yet.Hence,the Colrmittee decidcd to wait for colrments.

,Case is defcred.

441P嬢 8e



Case No。 :47/1/80…

ALC2/2019 :AUTO PVT.LTD IALC2/2019
106.06。2019

IMcct No/Datc:5/80-

Party Namc: VICTORA Meet No/Date:5/80- Stuiurt

|  IHQ File             lRLA File            iLic.No/Datc:0510409964 1DcfeFed

i  l:01/80/050/00795/AM19/  1:05/24/040/00712/AM19/  118.03.2019       :

1141 1eici:i31:~十五さё品品 111`g t8五:轟品 と i五もιttζ8~ぎ轟
…

亀

`ndi猛

ど

‐

五gigど
‐

■圧 五

~ag五

&`五ιジ iLi品

I Seehng CC■Jn hおma● on as r五 sed by MSME wassci b thc im on 06.05.2019.However,no

l  rCply has becn rcceived yet.Hcnce,the COlnmittee decided to send rlnal reminder tO the f1111l to

l  limiShtherequisite inf0111lationwithin 15 days failingwhichthe casewill berttectCd.

|  ICasc is defcrred.

|  ICase No。
:7/2/80‐ALC2/2019 1PartyNamc:AYYAPPA CNCIMcct No/Datc:5/80-   :status:

:  I                  IPVT LTD            IALC2/2019        1
1   1                         1                         106.06.2019            '

|  IHQ Filc             lRLAFile            ltiι .食3/b表さibケ ibii4`恵

`153fcttta1421:9イ

'9イ

9'9イ99199件Yl?` _1望 ?11%9ィ997??/AM19/  120.03.2019      1
1 p∝愚。r The cOInm燎∝cO∬山edぬectteaiF酔

需愛甕1露:i驚燻彙電彙:11  1WaS SCntto MSME On 04.06.2019 fOr examina
l  reCeiVed yet.Hcnce,the Cornlnittee dccided tO wait for cOlnmcnts,

ICasc is dcfcrcd.

f霊胤∬
/2/80‐  1器PCCⅢRAG 監棚ναyЮ…

:… ……_      :          ρ6.06.2019
IHQ File             iRLA Filc            lLic.No/Datc:0510410054 1Withdrawn
101/80/050/00803/AM19/  1:o5/23/040/00579/AM19/  07.03.2019       1

1143

Status:

'Status:

Decision: The Committee considered the case as per the agenda and noted that the firm informed
'vide letter dated 18.05'2019 that they have applied for canJellation of said license to the office ofAdditional DGFT. Therefore, the firm has utro ..quested for the closure of the case for no.,nsfixation' Hence, the Committee decided to withdraw the case for thc agenda under intimation to RA.

Case is withdrawn.

Case No.:18/5/80‐        IPartvIParty Namc:MAINI
ALC2/2019 IPRECISIoN PRODUCTs  ,ALC2/2019
|  :             ILIMITED         106.06.2019      1

1 10ilc       lRLA漁 ぎ
…    ~Lic｀

3'511よ bケ ibiЙケ」ウЬ品品j―

Ⅲ
4出‖Ψ麗柵 t詔脚

椰 鷺{:職驚撫 :漱摯:半hI:1塁躍獄 11忍喚鳳f認蹴c%ぬecom燎∝
“
dded tO wait fOr cOmm魏

1  1CaSc is defcrrcd。
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Case No。 :5/2/80‐ALC2/2019 1Party Name:VIPRA
ICLOSURES PRIVATE
:LIMITED

:Meet No/Date:5/80-

IALC2/2019
106.06.2019

Status:

1145

IHQ Filc             lRLA File            lLicoNo/Date:0310828134:Defered
101/80/050/00005/AM20/    1:03/95/040/01384/AM19/    103.04.2019            1

1Decision:The Collllnittcc considered the casc as per the agenda and noted that a copy of application

lwas sentto MSME on 04.06.2019 for cxanlination of the case.However,no colninents have been

:eCeiVed yCt.Hence,the Colnlnittee decidcd to wait for cornmcnts.

:Casc is deferred.

ICase No.:1/2/80‥ ALC2/2019 1Party Namc:MICRON    lMcct No/Date:5/80-   IStatus:
|                  IINSTRUMENTS PVT LTD IALC2/2019        1
1                         :                         106.06.2019            1

Lic.No/Date:0510410158 1Dcfercd

:

|

:146

1

1

;

:HQ File :RLA Filc

11471

|:01/80/050/00001/AM20/   1:05/24/040/00005/AM20/   105.04.2019         1

1Decision:The Colmmittee considered the case as per thc agcnda and notcd that a copy of application

lwas sent tO IDPIIT on 04.06.2019 for exalnination of the case. Howcver,no colnments havc been

ireccived yet.Hence,the Colnlnittee dccidcd to wait for colnments.

Case No。 :2/2/80‐ALC2/2019 1Party Name:MICRON   IMeet No/Date:5/80-  IStatus:
l                  iINSTRUMENTS PVT LTD IALC2/2019        1

106.06.2019            1

1HQ Filc             lRLA File            iLic.No/Date:0510410159 1Defered
l:01/80/050/00002/AM20/   ::05/24/040/00006/AM20/   105.04.2019        1

1Decision:The Colrmittec considered thc casc as pcr agcnda and decided to ask from the f1111l to

lmmish fO1lowing infollllation as per advice ofrepresentat市 e of DPIIT as under:

1   1. Detail technical note on inanufacturing proccss including the rclcvant flow shcct.

1  2.Detail technical drawings with dimension of cach cxport product,Catalogue,if any,may also
l      bc l逸mlshed.

Weight of each Export Product.
Weight of each of th" imported and indigenous input, separately for each product, for the

p,r.por" of material balancing. Net weight (Gross weight minus wastage) for each imported

ura i.raigenous input in the export product may be indicated. Net weight along with details of
other imported input to be used in the resultant product and sought to be imported/procured

from sources other than the license, if any, may also be indicatcd.
Size and specification including grade, composition, range, thickness etc. of the items

proposed for import.
Stu.ting from the specification of the export product, basic calculation as to how of raw

material proposed for import has been arrived at, including the net weight of components to

be manufactured out oi these imported materials, wastages claimed at each stage of

manufacturing with complete justification and supported by documentary evidence/drawings

etc.

３

４

5。

6。

46 1 Ptt g e

Case is deferred.



Casc is dcfelcd.

Case No.:14/5/80“

ALC2/2019

HQ File

IParty Namc:UNI VTL
IPRECIS10N PVT.LTD。

:RLA Filc

IMeet No/Date:5/80-  lStatus:
:ALC2/2019       1
106.06.2019            1

1Lic.No/Date:65 10000027 1Deferred
101/80/050/00052/AM20/  1:65/24/040/00006/AM19/  lo5。 04.2019       1
148●ここζi品 十五

`ё

3温i屁
``16五

ζ轟もiもど■
`ι

五:`五ξ
~3諄

the ittal轟こ1&ga thal蔦
―
鰐d… 86ぉジ61

application has not yct been received from the conccmed RA&the■ 1111.Therefore,the Colrmittec

idccided to request fron■ the conccmed RA and the f1111l tO mmish the hard cOpy Of applicatiOn for

lexanlinatiOn ofthc case.

iCasc is defcrrcd。

Case No.:1/3/80-ALC2/2019 'Party Namc:ISGEC      IMect No/Date:5/80-   lstatus:

Ⅲrkc五乏δζ通責LIM「ED I互あ茄I…
…~:

0 6.06.2019

t4g:011801050100007/AM20l :05l23l040l}Os78lAMl9/ Og.04.Z0tg - -
Decision: The Committec considered the case as per the agenda and noted that a copy of application
was sent to DHI on 03.06.2019 for examination of the case. The Committee decided to forward the
case to DPIIT for examination as per advice of representative of DHI present in the meeting.

,Case is deferred.

Case No.:2/3/80口 ALC2/2019 1Party Name:HANNING

,MOTORS INDIA P LTD
IMcct No/Datc:5/80-

IALC2/2019
IStatus:

06.06.2019

150

HQ Filc

:01/80/050/00008/AM20/

IDecision:The COlnmittee cOnsidered the case as per the agenda and nOted that a cOpy of applicatiOn

lWaS SCnttO MSME On 29.05.2019 fOr exanlinatiOn of thc case.HOwever,no colrments have been
received yct.Hcnce,the COmnlittce decided tO wait fbr comcnts.

Casc is defeFed.

| ICaseNo■ 3/3/80‐ ALC2/201611五長ジ貴五島
`IMむ

bttRA ri｀Ё IM88:、 3/Dttiと :ζたbl  lStittζ :
1  1                  :BLANC PRIVATE LTD   :ALC2/2019        1

11511ミ|ユ;:::;:::::,1↓::,    1鶴 ,::,I,:,::::1,1↓ i:,    1111:1,11:も
:b4ibi`ζ 4ζ iibさ feiもと

1 0もよよ品:十五ぎё6品轟ざししもAζa`:もとLも ぁ::五ζぉさi ttL`五と島五こともしiagdぉ 五ζk itti籠 五品 1も
,  lfumiSh f0110wing inf0111latiOn as pcr ad宙 ce Ofrcpresentat市 c of DHI as undcI

47 1?age

IRLA File

l:34/24/040/00405/AM19/
ILicoNo/Date:3410045037:DefelTed

110.04.2019            :



1. Calculations of wastage duly certified by Chartered Engineer as per format 4W4H.

Case is defeⅡed.

Case No。 :7/3/80‐ALC2/2019 :Party Name:HANNING
:MOTORSINDIA P LTD 'Mect No/Date:5/80-     :Status:

1朧盤ず  :
:HQ File             iRLA File            lLic.No/Datc:3410045047,Defercd

2191イ 1919,9イ 9991,イ今)119イ   |:,1171夕 19イ9991,4AM20/  115.04.2019       :
IDecision:The ComIIlittee considered thc case as per thc agenda and noted that a copy of application

lwas senttO MSME on 29.05。 2019 for examination of the casc.However,no comments have been

received yet.Hence,the Colrmittee dccided to wait for colrments.

ICasc is defcrrcd.

ICase No。 :4/3/80‐ALC2/2019 ,Party Name:VEELINE    IMcct No/Datc:5/80-   IStatus:
MEDIA LIMITED       IALC2/2019        1

‐                        .                        106.06.2019            1

:01/80/050/00010/AM20/   1:02/24/040/00003/AM20/   16.04.2019

:becision: The Committee considered the case as per the agenda and noted that a copy of application

was sent to MSME on 06.06.2019 for examination of the case. However, no coflunents have been

,received yet. Hence, the Committee decided to wait for comments.

Case is defened.

Case No.:5/3/80‐ ALC2/2019 :Party Name:SMC
1  1                  1CORPORAT10N(INDIA)  IALC2/2019        1
1  1                 1PRIVATE LIMITED     106.06.2019        1

14邸 卜型 ‖件Ψγ_トカ帯
肥 蝋 豪』 奮 I軍

=i:品

|  IDecision:Thc ConШ nittee considered the case a

:  lwas sent to Consultant(Tcch-3)on 16.06.2019 for examination of the casc.However,no comments

l  have beenrece市 cd yet.Hcnce,the Colmnittec decidcd to wait for comments.

i Case is deferred,

IRLA File

Case No.:6/3/80-ALC2l20l9 .Party Name: TINITA

:Lic.No/Datc:0210209114 1Defered

IMcet No/Date:5/80-   IStatus:

:ENGINEERING PVToLTD。  :ALC2/2019        1
106.06.2019            1

HO File             :RLA File            lLic,No/Datc:0310828410 1Deferred
:“
5魂鳴鬼::胤i:1↓:: 飛:勇ili:::~…

……百ιkttDatcbbio8284お oさ亮丼もa
O/ノ Mヽ20/    118.04。 2019            1

1 観 cisitt The ё8品 品 こ

“

鳳 品 ぬ 品 轟

ォ il諄 鰍
ali意

守 弊 11鳴 よ1計 計 上
| lmmiShお lbwing hおma伍 on as pcr wrttta
:   147011/138/2019… TSW dated 17.06.2019 as under:

481P嬢 思O



. l. Model number, technical specification and specific quantity-both in terms of number (if any)
and/or weight, of each export product (Appendix-33 of current HBP refers).

2. Detail technical note on manufacturing process including the relevant flow sheet.
3. Detail technical drawings with dimension of each .*po.t product, Catalogue, if any, may also

be furnished.
, 4. Weight of each Export Product.
: 5. Weight of each of the imported and indigenous input, separately for each product, for the

pu{pose of material balancing. Net weight (Gross weight minus wastage) for each imported
and indigenous input in the export product may be indicated. Net weight along with details of
other imported input to be used in the resultant product and sought to be imported/procured
from sources other than the license, if any, may also be indicated.

6. Size and specification including grade, composition, range, thickness etc. of the items
proposed for import.

, 7. Starting from the specification of the export product, basic calculation as to how of raw
material proposed for import has been arrived at, including the net weight of components to: be manufactured out of these imported materials, wastages claimed at .u.h stage of
manufacturing with complete justification and supported by documentary evidence/drawings
etc.

Case is deferred.

156

Case No.:

8/3/80‐ALC2/2019

HQ Filc

:01/80/050/00014/AM20/

HQ File

:01/80/050/00015/AM20/

IPaiy Na島も「ゴ屁ilM責,S~IML&ヽ 8'5五 iさ ,3,患6:  ~、1嘉I:「
ITURBINE GENERATORS  :ALC2/2019        1
1PRIVATE LIMITED     lo6.06.2019        1

1RLAiお    ~~Liし ｀ 6′5証よbbib恵うな4慧 rもも島拝

`a
l:03/95/040/01354/AM19/  '3.04.2019      1

Status:

RLA Filc            lLic.No/Datc:0310828517 1Defcrrcd
:03/95/040/01371/AM19/   123.04.2019       1

Decision:Thc COlrmittcc cOnsidcred thc casc as pcr the agcnda and nOtcd that a cOpy of applicatiOn

was sent to E)HI On 03.06.2019 fOr cxanlinatiOn of the case.The representative of IDHI infolllled in

mceting that thc case is under cxanlinatiOn.Hencc,the Comnlittee decidcd tO wait for colrments.

Casc is dcfered.

Case No.:9/3/80口 ALC2/2019 1Patty Namc:RAYCHEM  IMect No/Date:5/80-

IRPG PVT LTD.        :ALC2/2019
106.06.2019

:■器 税易獅 欝 s出脳
il;.∬

2;L鯛驚よ:∞
mments」Кn by DPIIT宙

“

uO N∝ ト

:獅鮪     : :
|  l   be imished.
| 1 4.Wcight Of each Of thc impOttcd and indigcnOus input,scparatcly fOr cach product,fOr the
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l   purpOSe Of material balancing.Net wcight(Gross weight minus wastage)for each impotted
l  and indigenous input in the export product may bc indicatcd.Net weight along with details of

1   0ther impO■ ed input to bc uscd in thc resultant product and sought to be impoicd/procured

:   frOm SOurccs othcr than thc license,if any,may also be indicated.

1 5。 Starting from the speciflcation of the export product,basic calculation as to how of raw

l   material proposed for import has bcen ar市 ed at,including the nct weight of components to be

i   manufacturcd out of thesc importcd materials, wastages claimed at each stage of
l   manufacturing with complete justiication and supported by documentary e宙 dcnce/drawings

i      etc.

:Case is defeⅡ ed.

l  iCase No。 :8/5/80‐ALC2/2019 1Party Name:GODREJ&   IMcet No/Date:5/80-   IStatus:
:  :                   IBOYCE MFG.CO.LTD.,   IALC2/2019        1
1   1                         1                        106.06.2019            1

1 耳QF五も
~ ~~  IRLA士

五8‐

~    LicNoDttα
0310828981 DeRIed

l  ::01/80/050/00046/AM20/  1:03/94/040/00093/AM20/  113.05。 2019       1

1158 bι cisi品「i五きを81ittitigι
`品

ξidciもご缶さι::81:おも1■
`五

Lι tta五 品五品iしとL五i thも 五嘉a865,31
1  1appliCation has not yct becn recc市 ed from the conccmed RA&the illll.Therefore,the Committce

: :dedded to request RA MumbJ and the im to mmish thc hard copy ofapメ たa伍on br cxaminadon

l   lofthe case.

|  ICase is defeⅡ ed.

1搬槻響
y帥口
 '総ガ路.Hl∬けST難釧ν

αダЮ…
:籠

Ш
‐   1                         .                        106.06.2019            1
1  ‐  :               ‐

                 ititiヽ 3'bitti6Lib慧
'急

う04 158fe丼さal  lHQ File             lRLAFile
l  l:01/80/050/00048/AM20/  1:03/94/040/00088/AM20/  114.05.2019       1

ず91枕1鳳漱営霊漑聾警寮::賓宰揮鐵:菫
: ま

=乳

鳳 fT麗 ぶ 計・
C RA Mumbd and

i  lCase is deferred.

Case No。 :11/5/80-

ALC2/2019
IPa■y Name:AUTOCOMP  IMcct No/Date:5/80-
ICORPORATION PANSE  IALC2/2019
1PRIVATE LIMITED     106.06.2019

己A Fi18~   ~‐
‐̈… ‐

:Litiヽ。/Datc:3H0067417:ApprovcdHQ File             lR:
:01/80/050/00049/AM20/    131/83/040/00025/AM20/    114.05.2019            :

|も13a tiも しょきも五ζわさi tiさ :Lき五a五 五五d decided to ratify the norlns onDecision:The ColnIIlittce consid

the recolrmendation ofrepresentative of DHI as under:

1.Quantity of import items at Sl.No.l to 8 may be a1lowed after 1/3rd recovery on gross

wastage certifled by Chartered Enginccr.              __       _        _

,Status:
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| 2. Quantity of import items at S1. No. 9 to 22 is allowed on net to net basis as per General
, X ote-A.

:

,RA concerned may take further necessary action as per the decision of NC.

Case No.:2/5/80-   IParty Name:TATA HITACHI Mcet No/Datc:5/80-  IStatus:
IALC2/2019        1CoNSTRUCTION       IALC2/2019        1
1              1MACHINERY COMPANY  106.06.2019        1
1              1PRIVAT            I              I

IHQ File          iRLA File             Lic.No/Date:0210209166 1Deferred

1611191419イ 959199019イ今¥,9イ |:97(714919イ9912γttY18/   115.05。 2019       1
1Decision: Thc Conllnittee considcrcd thc case as per the agcnda and noted that thc hard copy of

application has not yct bccn rccc市 cd from the conccmed RA&the■ 1111.TherCforc,the Colrmittec
decidcd to rcquest from the RA Kolkata and thc iml tO fumish thc hard copy of application for

lexanlination ofthe case.

ICase is deferred.

ICase No。 :3/5/80‥     IParty Namc:TATA HITACHI IMcct No/Datc:5/80-   IStatus:
:ALC2/2019        1CONSTRUCTION       :ALC2/2019         1
1              1MACHINERY COMPANY  106.06.2019        1
1              1PRIVAT            I               I

IHQ Filc          lRLA File            LicoNo/Date:0210209167 1Deferred

162191イ 19イ9,9イ9994γttY794 197(1149194991?1イ今Y18/   115.05。2019       1
1〕ecision: Thc cOlnmittee considercd the casc as pcr thc agcnda and noted that the hard copy of

lappliCation has not yct bccn recc市 cd from the conccmed RA&the il111.Thereforc,the Col■ lmittee
decided tO request iom the RA Kolkata and the iml to mmish the hard copy of application for

lexanlinatiOn ofthe case.

ICase is defeⅡ ed.

,Party Namc:GTN      ,Mcet No/Date:5/80-   iStatus:
IENGINEERING rINDIAヽ   IAI,C2/2019        :

Case No。:4/5/80-ALC2/2019 :Party Namc:

:ENGINEERING(INDIA)  IALC2/2019        :
IT TヽガITF「  ヽ                lnκ  nκ っnlo            lLIMITED 06.06.2019

|  :HQ File             lRLA File            lLic.No/Date:0910067535 1Deferred
1   101/80/050/00042/AM20/    1:09/70/040/00009/AM20/    115.05。 2019            i

11631Dettibtt Tht c。 島品11としι6五よa湯ぬ

“`ι
ttζ

`五

ξおさIiさ亀さ五五五轟ど五品d‐ 1五五I“ι hard 86″。f
application has not yet bccn reccivcd from thc concemcd RA&thc■ 1111.Therefore,thc Committee
decided to request from the RA Hydcrabad and the irln to mmish the hard copy of application for

iexanlination ofthe case.

ICase is deferred.
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ICase No。 :5/5/80"ALC2/2019 ,Party Name:AZAD      IMcet No/Date:5/80¨    IStatus:
|                  IENGINEERING PRIVATE :ALC2/2019        1
1                   :LIMITED             lo6.06。 2019         1

:HQ Filc             lRLA Filc            :LicoNo/Date:0910067528 1Defered
l:01/80/050/00043/AM20/  1:09/24/040/00061/AM20/  :15.05.2019       1

16415ここiきi61: 十五し ёふ島島諄ilitとさ
`6五

ζiaιiι a i五もし五ζも ょζおさli五も 五蒼
`五

d五 五五五五818と i五五li五
`五

五iど
`33,31,appliCation has nOt yct becn recc市 ed■om the concemed RA&thc■ 11lL Thcreforc,thc Committcc

ldeCidCd tO request iom the RA Hyderabad and the■ 111l to imish thc hard copy of application for

lexanlination ofthe casc.

,Casc is deferrcd。

Case No.:6/5/8 0-ALC2l20lg Party Name: AZAD
:ENGINEERING PRIVATE IALC2/2019        1

HQ File

:01/80/050/00044/AM20/

:LIMITED

IRLA File

p6.06。2019    1

::09/24/040/00059/AM20/
165●
tti:itぶ :↑he ё6島轟i長ささι3五:iati“ i五ぎιttξ8■き

｀
い「
‐
thc ttLttda鳳五五giga鳳五i tig hard ι31,6r

iappliCation has not yct bccn rece市 cd from the concemed RA&the im.Therefore,the Committee

ldeCided to rcquest iom thc RA Hyderabad and the imlto imish the hard copy of application for
lexanlination ofthe case.

ICasc is dcfcFed.

Case No.:7/5/80-ALCZl20l9 tParty Name: AZAD Meet No/Date:5/80- ,status:

:LicoNo/Datc:0910067529 1Deferred
115.05.2019       1

166

|                  IENGINEERING PRIVATE  :ALC2/2019        1
:             :LIMITED         106.06.2019      :

IHQ Filc             lRLA File            :Lic.No/Datc:0910067530:Defcrcd
101/80/050/00045/AM20/    1:09/24/040/00060/AM20/    115.05.2019            1

IDecision: The Colllmittec considered thc case as per the agcnda and noted that the hard copy of

lappliCation has not yct becn rece市 cd from the concemed RA&the im.Therefore,the Colrmittee

ldeCided to rcquest'om thc RA Hydcrabad and thc irm to mmish thc hard copy of applた a伍on for

lexanlination ofthe casc。

Case is defened.

Case No。 :1/5/80‐ALC2/2019 1Party Name:PAHARPUR
IC00LING TOWERS
ILIMITED

HQ File

:01/80/050/00039/AM20/
IRLA Filc

::02/24/040/00012/AM20/

IMcet No/Date:5/80-

IALC2/2019
106.06.2019

:Lic,No/Datc:0210209171

116.05.2019

IStatus:

IDefcrcd

1167

rDecision: The Committee considered the case as per the agenda and noted that the hard copy of
rapplication has not yet been received from the concerned RA & the firm. Therefore, the Committee
rdecided to request from the RA Kolkata and the firm to furnish the hard copy of application for
examination of the case.
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Case No。 :9/5/80‐ALC2/2019 1Party Name:PERMANENT ,Mcet No/Date:5/80-

'MAGNETS LIMITED

,Status:
:

that a copy of application
no corlments have been

IALC2/2019
106.06.2019

HQ File

:01/80/050/00047/AM20/
168

‐
  'Case No。 :17/5/80‐

|  IALC2/2019

1169

蹴5浙υ00131ttM卿 :悧鼎α∽Ю麗9082Peittd
Decision: The Committee considered the case as per the agenda and noted
was sent to MSME on 30.05.2019 for examination of the case. However,
received yet. Hence, the Committee decided to wait for comments.

Case is deferred.

HQ File

:01/80/050/00055/AM20/

Pa■y Name:PERFECT   'Meet No/Dateiζ たb:  lζ titi::
:T00LS&FORGINGS,    IALC2/2019        1
1                i06.06。 2019       1

1:」
を

'i:;liO/00004/AM20/    1tid121lυ

C:56100056131Defc】Ted

IDecision: The COlrlmittee considered the case as per the agenda and noted that the hard cOpy of

lappliCatiOn has nOt yet bcen recc市 cd from the conccmed RA&the■ 11lL TherCfore,the Committcc
decided to requcst from thc cOnccmed RA and thc illll tO imish the hard cOpy of applicatiOn for

lexamination ofthc case.

Casc is defered.

ICase No。 :13/5/80‐

:ALC2/2019 PETROCHEM INDIA
PRIVATE LIMITED

:ALC2/2019
106.06.2019

1170

10‐nお
… … ~IRLA iお ~~:↓

:j l常 :認
さ:Й蔽 i蒟

■

品 a
:01/80/050/00051/AM20/  1:34/24/040/00059/」

IDecision: Thc COnunittcc cOnsidcrcd thc casc as per thc agcnda and nOted that the hard cOpy Of

lappliCation has not yct bccn rccc市 cd from thc cOnccmcd RA&thc■ 1111.ThCreforc,thc COlrmittcc
decided to request iom the RA Vadodara and the■ 111l to hmish the hard copy of applicatiOn for
exanlination ofthc case.

Case is dcfered.

1

:

1171

Case No.:12/5/80-

ALC2/2019
Patty Namc:DILIGENT SCM IMCet No/Datc:5/80-   lstatus:

ISOLUTIONS PRIVATE   IALC2/2019        1
:LIMITED 06.06。2019            1

HQ File              lRLA File             lLic.No/Datc:0910067545 1Defcred
:01/80/050/00050/AM20/   1:09/24/040/00078/AM20/   120.05。 2019        :
Decision:The Comlnittee considered the case as per the agenda and notcd that a copy of application

was sentto MSh4E on 10.06。 2019 for cxamination of thc case.HOwever,no colYlmcnts have becn
reccived yct.Hcncc,the Cornmittee dccidcd to wait for commcnts.
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Case is deferred.

iCase No。 :15/5/80‐

:ALC2/2019

HQ File

IPa■y Name:MICRON
:INSTRUMENTS PVT LTD

Meet No/1Date:5/80…

ALC2/2019
06.06.2019

Party Name:ISGEC HEAVY
ENGINEERING LIMITED

Mcct No/Datc:5/80-

ALC2/2019
06.06。2019

173

:Lic.No/Date:0510410644 1Approvcd
121.05.2019            1

Decision: The Committee considered the case as per the agenda and decided to ratify the norms on

the recommendation of representative of DHI as under:

1. Quantity of import item at S1. No. I & 2 may be allowed as 1.05 Kg/Kg content in the

export product taking cue from C-1647.
2. Quantity of import item at S1. No. 3 to 18 may be allowed on net to net basis as per General

Note-4.

concerned may take further necessary action as per the decision of NC.

Case No.:19/5/80ロ

ALC2/2019

Case No.:20/5/80‐

ALC2/2019
Party Name: ULTRA
ENGINEERS

　̈

　

　

　

　

　

¨

一‐Ｓｔａｔｕｓ‥　　一̈HQ Filc LicoNo/Date:3110067427

:01/80/050/00058/AM20/    131/83/040/00026/AM20/    122.05.2019

Decision: The Committee considered the case as per the agenda and noted that a copy of application
was sent to DHI on 30.05.2019 for examination of the case. However, no comments have been

received yet. Hence, the Committee decided to wait for comments.

ls defelTed.

ALC2/2019
06.06.2019
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|  ICase No.:21/5/80… ALC2/2019  1Party Name:CER」

|  :                   IROUND T00L SOLUTIONS  IALC2/2019         1

Deci;i;"t ih; C;;ittee conside."J th. .ur. u, p., the agenda and noted that the t u.a .ofy of appticaiion has
not yet been received from the concerned RA & the firm. Therefore, the Committee decid.d-to request from the
RA Bengaluru and the firm to furnish the hard copy of application for examination of the case.

Case is deferred.

Case No.:22/5/80‥ ALC2/2019

:  IHQ File

1175191`1%"91999,?`今¥20/

IHQ File

r6′ψ%9'γO∞ ,0/AM2υ

HQ File

:01/80/050/00061/AM20/

:  IHQ File

1178111型

`919`999,7`響

20/

:P.LTD

IRLA File

i:07/24/040/00017/AM20/

106.06.2019      1

ti`:ヽ3/D五tよ0ラ 16ii4うζう :bさ轟井さと
,4.05.2019      ,

Patty Name:MICRON
IINSTRUMENTS PVT LTD

IRLA File

l:05/24/040/00116/ANI120/

:RLA File

105/24/040/00117/AM20/

Farty Name:MICRON    IMect No/Date:5/80-
IINSTRUMENTS PVT LTD   IALC2/2019
:                           106.06.2019

,Meet No/Date:5/80-

IALC2/2019
106.06.2019

Lic.No/Date:0510410714 'Deferred

124.05.2019

ILic.No/Date:0510410715 :Detred
124.05.2019              1

Status:

IStatus:

IDecision:The COmmittee cOnsidered the case as per the agenda and noted that the hard cOpy of application has
not yet been rcce市 ed from the concemed RA&the irm.Therefore,the COmmittee decided tO rcquest,om the

lRA Delhi andthe irm tO fumish the hard copy ofapplication fOr examinatiOn ofthe case.

ICase is deferred.

Istatus:

1177

|  ICase No.:24/5/80-ALC2/2019  1Party Name:PETERS      IMeet No/Date:5/80-

1  1                    iSURGICAL INDIA PVT.LTD.IALC2/2019
106.06.2019

iDecision: The Committ...oniid"r.d the case as per the agenda and not;d ih;iih; h;;d;;pt;i"ppri.uii"n hu.
not yet been received from the concerned RA & the firm. Therefore, the Committee decid"d-to request from the
RA Delhi and the firm to furnish the hard copy of application for examination of the case.

Cale is deferred.

:RLA File             lLic.No/Datc:0510410719 :Deferred
|:05/24/040/00097/AM20/ 124.05.2019

i   lDecision:The Corninittee considered the case as pcr the agenda and noted that thc hard cOpy Of application has

i  nOt yCt bCCn rccc市 cd frOm thc cOnccmcd RA&thc irm.Thcrcfore,thc COmmittcc decided tO rcqucst from thc

l  lRA Delhi and the flrm tO fumish thc hard copy ofapplication for examinatiOn ofthe casc.

|  |
|  ICase is deferred.
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Manual cases:

SIo No.12

Sl.No.13

Case No。 :39/31/80‐ALC2/2010
R.D. Engineers (India) Pvt. Ltd., Mumbai,

Status:
M.No.:5/80-ALC2/2019dt.
06.06.2019

Lico No。 /date:0310592767 dt.

16.09.2010

HQ.No.:
01/80/050/00517/AMl1/DES¨ I

Subject: Request for fixation of ad-hoc norms in
respect of Advance Authortzation No. 0310592767

dated 16.09.2010 issued to M/s. R.D. Engineers
(India) Pvt. Ltd., Mumbai, under Para 4.7 of HBP

(Vol. I)-reg

Deferred

RLA No.:
03/95/040/00480/AMll

becision: The Committee considered the case as per the agenda noted that the case was rejected in

Meeting No. 12l80-ALC2l20ll dated 06.09.2011 due to non submission of reply of deficiency letter

raised by DPIIT.
However, the Party furnished the reply with a request to fix the ad-hoc norns. The Committee

reconsidered the case. The representative of DPIIT advised to refer the matter to MSME.

Case is deferred.

Case No。 :5/8/80‐ALC2/2011
R.D. Engineers (India) Pvt. Ltd., Mumbai,

Status:

M.No.:5/80-ALC2/2019dt.06.06.2019
Lic.No./date:0310634076 dt,

01.06.2011

HQ.No.:01/80/050/00153/AM12/DES―
I

Subject: Request for fixation of ad-hoc

noffns in respect of Advance Authortzatron
No. 03 10634016 dated 01.06.201 1 issued to

M/s. R.D. Engineers India Pvt. Ltd.,
Mumbai, under Para 4.1 of HBP (Vol. I) - reg.

Deferred

RLA No.:03/95/040/00168/AM12

caSeaSpertheagendanotedthatthecaSewasrejectedin
Meeting No. l4l80-ALc2t20ll dated 04.10.2011 due to non submission of reply of deficiency letter

raised by DPIIT.
However, the Party furnished the reply with a request to fix the ad-hoc norns. The Committee

reconsidered the case. The representative of DPIIT advised to refer the matter to MSME.

Case is deferred.
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Slo No。 14

SI.No.15

Case No。 :4/27/80口 ALC2/2010
R.D. Engineers ( India ) Pvt. Ltd., Mumbai

Status:
M.No.:5/80-ALC2/2019dt.
06.06.2019

Lico No。 /date:0310584240 dt.

20.07.2010

HQo No.:

01/80/050/0401/AMl1/DES― 1/
Subject: Request for fixation of ad-hoc norms in

respect of Advance Authorization No. 03 10584240
dated 20.07 .2010 issued to M/s. R.D. Engineers
India Pvt. Ltd., Mumbai, under para 4.7 of HBp

RLA No.:03/95/040/00297/AMll

Decision: The COIIlmittec cOnsilere,14991,C aS per thc agenda noted that the case was raCcted in

Meeting No. 12/80‐ ALC2/201l dated 06.09.201l duc tO non subnlissiOn of reply of dcflciency lettcr
.・ .:.a月 ■ ,,Tヽ DTT'Traised by DPIIT.

However, the Party furnished the reply with a request to fix the ad-hoc norns. The Committee
reconsidered the case. The representative of oFir advised io refer the matter to MSME.

Case is deferred.

Case No.:21/5/80‐ ALC2/2011

R.D.ENGINEERS (INDIA) pVT. LTD. Mumbai
M.No.:5/80‐ ALC2/2019dt.
06.06.2019

Lic.No。 /date:0310625116 dt.

05.04。 2011

01/80/050/00057/AM12/DES― I
Subject: Request fo. fi^utioffi

in respect of Advance Authorization No.
0310625116 dt. 05.04.2011 issued to AzVs.
R.D. Engineers (India) pvt. Ltd., Mumbai,

…

14.7 ofHBP(v01.I)可e

RLA No.:03/95/040/00o04/AM12

Decision: The Committ." "oriffiMceting No.14/80‐ ALC2/201l dated 04。 10.2011
raiscd by DPIIT.

However, the Party furnished the reply with a request to fix the ad-hoc norns. The Committeereconsidered the case. The representative orppftr advisedio refer the matter to MSME.

Case is deferred.

per the agenda noted that the .ur" ** r..jE.t.d i.,
due to non submission of reply of deficiency letter
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SIo No.16

Case No.:26/21/80‐ ALC2/2016

M/s. Bonatrans India Pvt. Ltd., Aurangabad

Status:
M.No.:5/80-ALC2/2019dt.
06.06.2019

Lic.No./date:0310808077 dt.

26.9。 2016

HQ.No.:
01/80/50/00486/AM17/DES.I

Subject: Fixation of adhoc noffns in respect of
Advance Authorization No. 0310808077 dated

26.9.2016 under Para 4.7 of HBP (VoI.-I) - reg.

Approved

RLA No.:03/94/040/00558/AM17

ffimittee.o,,'id...dthecaSeaspertheagendanotedthatthecaSewaSrejectedin
Meeting No. 10/80-ALC2l20l7 dated 16.08.2017 due to non submission of reply of deficiency letter

raised by DHI.

However, the Party furnished the reply with a request to fix the ad-hoc norns. The case was

discussed in the meeting and on the recommendation of representative of DHI, the Committee decided to

ratify the norms as under:

1. Quantity of import item is allowed with wastage of 213'd of as applied for.

(Taking cue from Case at Sl. No 58 of same applicant in Meeting No 05/80)

581P議 惑e
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|'
Shri Moin Afaque
Assistant DGFT

Director General of Foreign Trade
DES-l Section
Room No. 404, 4th Floor
Udyog Bhawan
New- Delhi - 110011

Sub:  Ratification 6f Norrvls in respect of Advance Author:zation No。 5610005378 dated 28。 03。 2018
0btained under Para 4.7 of HBP(vO:.l).

HQ File No. 01/80/050/00122/AM 19/DES―
l

RLA Fi:e No. 56/24/040/00047/AM 18
Meeting No. 11/80 dated o6.12.2018

Dear Sir,

We are in receipt of your letter through email dated 15.01.2019 raising certain deficiencies. Our reply
to your deficiencies is as under:

o Weight of each product as below:

S:.No。 Export Product Net Weight Kgs. / Unit Export product (ln Kgs. Approx)
1. Submersible Motor 10.0 Hp 45.89+/-5%
2. Submers ble Motor 15.O HP 56.20+/-5%
3. Submers ble Motor 20。 O HP 65。 72+/-5%
4. Submers ble Motor 25。 O HP 66。90+/-5%
5。 Submersible Motor 30.0 Hp 80.92+/-5%
6. Submersible Motor 35.0 Hp 91.00+/-5%
7. Submersible Motor 40.0 Hp 100。 42+/-5%
8. Submersible Motor 50.0 Hp 106,75+/-5%
9. Submersible Motor 60.0 Hp 160。 32+/-5%
10. Submersible Motor 75.0 Hp 180。 16+/-5%

●  Weight of each of the imported and indigenous input enc10sed as Annexure A to J along with

calculation of (Gross- Wastage) of imported inputs is enclosed - Annexure - K to AE.

Cont. on page 2

SHAKTI PUMPS(INDlA)LIMITED

CiN:L29■ 20MP■995PLC009327,Regd.office&Works:Plot No.40■ ,402&4■ 3,lndustria:Area,Sector-3,Pithampur‐ 454774,Dist.Dhar(M.R)IND:A.

Te:.:+917292410500,Fax:+9■ 72924■0645,E‐ rna‖ :info@shaktipumps.com,saies@shaktipumps.com,Web:www.shakt:pumps.com

ハ

March 16′ 2019
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Starting from the specification of the export product, basic calculation as to how of raw
material proposed for import has been arrived at, including the net weight of components to
be manufactured out of these imported materials, wastages claimed at each stage of
manufacturing with complete justification and supported by documentary evidence/drawings
etc enclosed herewith.

Thanking Vou,

Shri KoS.5odhi′

Assistant Director

Minlstry of Micro′ Small&Medium Enterprise(MSME)′
Room No.738(B)
HQ OffiCe of DC― MSME′
″
A″ Ⅳヽing′ 7th floor′ Nirman Bhawan′

NeⅥ′Delhi-1101o8

Copy to:

②



ANNEXURE‐ :: *^* xt^A-L - +
ANNEXURE FOR DECLARAT:ON OFCONSUMPT:ON OFIMPORTEDノ :ND:GENOUS MATER:ALiN EXPORT PRODUCT

nvolce Number Date
EXPORT:TEM SUBMERS:BLE MOTOR 10。 O HP
Advance Authorisation/File Number 5610005378 Date 28.03.2018

SNO. :NPUT:TEM MOU
NET

CONTENTノ
UNIT

EXPORT

QTY
MOU NET WT

Net Contentノ

Unit

Stainless Steel Sheetr stttpsr Coil A:Sl

304′316/1.4509

2.339 2,339 2.339

Stainless Steel SheeV Stripsr Co‖ AIS:

304r316ノ 1.4509‐

0.200 0.200 0.200

Stainless Steel Barr Rodノ Shai Kgs. 5。560 Kgs. 5.560 5.560

4 XLPE lnsulation Cable 14 AWG{Green′

R:ark_Rρd_Yρ‖ouハ

Mtrs. 16.000 Mtrs. 0.036 0.576

Mechanical Seal Nos. Nos. 0.485

Thrust Disc / Bearino Nos. Nos. 0,116

Carbon Plate Nos, Nos。 0.285

Carbon Bush Nos. Nos, 0.0390 0.078

Coupling Nos。 Nos. 0.250

10 Levelling Discノ Plate(CarbOn) Nos。 Nos. 0.285

CONSuMPTloN OF:NDIGENOuS MATER:ALIN EXPORT PRODUCr

Sand Slinger Nos. 1 Nos. 1 0.2260

Screw - Cover Seal Nos. 3 Nos. 3 0.0014

Bush For Dust Cover Nos. 1 Nos。 1 0.5300

4 Bush Cover Nos. 1 Nos. 0。 5260

Nut′ M12 Nos. 4 Nos。 4 0.6100

Stud Nos. 4 Nos。 4 0.0300

Screw - Lead Seal Nos. 4 Nos。 4 0.0022

Lead Clamp Nos。 2 Nos. 2 0.0554

Lead Spacer Nos. 2 Nos. 2 0.0016

Lead Seal Plate Nos. 2 Nos. 2 0.0006

Lead Sea! Nos。 2 Nos. 2 0.0136

Presure Relief Valve Nos. 2 Nos. 2 0.0040

Copper Wire / nod Kgノ HP 0。380 Kgノ HP 0。 275 2.750

14 Filter&Volve Nos。 1 Nos. 1 0.0263

End Bell (Upper) Nos. 2 Nos. 2 3,0000

Gasket Nos. 1 Nos. 1 0.0002

Screw - Earthing lnside Nos. 1 Nos. 1 0,0042

18 Windine Cover Nos。 1 Nos. 1 3.3000

End Bell (Lower) Nos. 3 Nos. 3 3.2200

20 0‐Ring Nos. 1 Nos。 1 0,0050

Thrust Housing Nos. 4 Nos. 4 1.9600

CRNGO Kg/HP 1.470 Kg/HP 1.470 14,700

Screw - Thrust Housing Nos. 1 Nos. 1.3700

24 Diaphram Nos. Nos. 1 0.0268

Spring Nos。 1 Nos. 1 0.6400

Cover, Diaphragm Nos。 Nos. 1 1.1500

Screw - Cover Diaphragm Nos. 6 Nos. 6 0,0220

28 Adiusting Stud Nos. 1 Nos. 0.0700

Thrustdisk{Assly) Nos. 1 Nos. 0.4000

30 Woodruff Key Nos. 2 Nos. 2 0,0040

Suoportine Ring Nos. 2 Nos。 2 0.0330

Drain Plue Nos. 2 Nos。 2 0.0384

Spline Protection Cap Nos. 2 Nos. 2 0.0088

34 Packine Circlip Nos. 1 Nos。 1 0,0150

35 Propylene Glyco! Kg 0。980 Kg 0。980 0,980

颯
ヽ
１
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IB
ANNEXURE‐ ::

ANNEXURE FOR DECLARAT:ON OFCONSUMPT10N OF:MPORTEDノ :ND:GENOUS MATER:AL:N EXPORT PRODUCT

lnvoice Number Date
EXPORTITEM SUBMERS:BLE MOTOR 15。 O HP

Advance Authorisation/File Number 5610005378 Date 28.03.2018

SNO. :NPUTITEM MOu
NET

CONTENTノ
UNIT

EXPORT

QTY
MOU NET WT

Net Contentノ

un:t

Sta:nless Stee:Sheey strips/Co‖ AISi

304・/316ノ 1.4509

Kgs. 2.650 2.650 2.650

Stainless Steel Sheeυ  Stripsr Co‖ A:SI

304′316′ 1.4509¨

0.200 Kgs。 0。200 0,200

Stainless Steel Barr Rodノ Shat Kgs, 6.060 Kgs. 6.060 6.060

4 XLPE:nsulation Cable 14 AWG{Green′

Riack_Redヽ Ve‖owl

Mtrs. 16.000 Mtrs. 0.036 0.576

Mechanical Seal Nos. Nos. 0.485

Thrust Disc / Bearing Nos, Nos. 0.116

Carbon Plate Nos。 Nos, 0。 285

8 Carbon Bush Nos。 Nos。 0,0390 0.078

Coupline Nos。 Nos。 0.250

10 Leveliing Disc′ Plate(Carbon) Nos. Nos. 0.285

CONSUMPT:ON OFIND:GENOuS MATER:AL:N EXPORT PRODU釘

Sand Slinser Nos。 1 Nos. 1 0。 226

Screw - Cover Seal Nos. 3 Nos。 3 0.001

Bush For Dust Cover Nos. 1 Nos. 0.530

4 Bush Cover Nos. 1 Nos. 1 0,526

Nut,M12 Nos. 4 Nos. 4 0.610

Stud Nos. 4 Nos. 4 0.030

Screw - Lead Seal Nos. 4 Nos. 4 0,002

Lead Clamp Nos. 2 Nos. 2 0.055

Lead Spacer Nos。 2 Nos。 2 0.002

10 Lead Seal Plate Nos. 2 Nos. 2 0.001

Lead Sea! Nos. 2 Nos. 2 0.014

Presure Relief Valve Nos. 2 Nos. 2 0.004

Copper Wire / Rod Kgノ HP 0.380 Kg/HP 0。380 4。 125

14 Filter&Volve Nos。 1 Nos。 1 0.026

End Be‖ 〔Upper〕 Nos. 2 Nos. 2 3.000

Gasket Nos。 1 Nos. 1 0.000

Screw - Earthing lnside Nos. 1 Nos. 0.004

18 Winding Cover Nos. 1 Nos. 3.300

End Be‖ (Lower) Nos. 3 Nos. 3 3。 120

0‐Ring Nos. 1 Nos. 1 0.005

Thrust Housing Nos。 4 Nos. 4 1.960

Screw - Thrust Housing Nos. 1 Nos. 1 1.370

CRNGO Kgノ HP 1.048 Kg/HP 1.048 22.05

24 Diaphram Nos. Nos。 1 0.027

25 Spring Nos. 1 Nos。 1 0.640

26 Cover, Diaphragm Nos. 1 Nos. 1 1.900

Screw - Cover Diaphragm Nos. 6 Nos. 6 0.022

Adiusting Stud Nos. 1 Nos. 1 0,075

Thrustdisk(Asslv) Nos. 1 Nos. 1 0,490

30 Woodruff Kev Nos. 2 Nos. 2 0.004

Suooortine Rine Nos. 2 Nos. 2 0.033

Drain Plus Nos. 2 Nos. 2 0,038

Spline Protection Cap Nos. 2 Nos. 2 0.009

34 Packine Circlip Nos. 1 Nos. 1 0.015

Propylene Glycol Kg 1。000 Kg ´,ミ_0 1,000

颯a λ
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rOTA‖ I囃難彗湖撻l癬織蝋脚麟輔舗 驚騨 1111111111111111111●
111111■ 1111::145:215.:♯ :

TOTAl w=1尋鎌 精繊1鎌要ORTF総‖織鮮麟:00輔鶴翻麟輔 ‖鞘 136:191

ノ



ANNEXURE‐ :: ι
ANNEXURE FOR DECLARAT:ON OFCONSUMPT:ON OFIMPORTEDノ :ND:GENOUS MATER:AL:N EXPORT PRODUCT

lnvoice Number Date
EXPORT:TEM SUBMERSIBLE MOTOR 20.0 :P
Advance Authorisation/File Number 5610005378 Date 28.03.2018

SNO. :NPUT:TEM MOu
NET

CONTENTノ
UNIT

EXPORT

QW
MOU NET WT

Net Contentノ

Unit

Stain!ess Stee:Sheey stripsr Coi:A:S!

304・r316/1.4509
3.247 Kgs. 3.247 3.247

Stain:ess Stee:Sheetr stripsr Co‖ A:S!

304r316rl.4509‐

0.200 0,200 0.200

Stainless Steel Bar/Rodノ Shan Kgs. 6.855 Kgs。 6.855 6.855

4 XLPE insulation Cable 14 AWG{Green′

Black.Red.Ve‖ owl

Mtrs. 16.000 Mtrs. 0.036 0。 576

Mechanical Seal Nos. Nos. 0.485

Thrust Disc / Bearinq Nos。 Nos。 0。 116

Carbon Plate Nos. Nos. 0。 285

Carbon Bush Nos. Nos。 0.0390 0,078

9 Coupline Nos. Nos. 0.250

10 Levelling Discノ Plate(CarbOn) Nos. Nos。 0。 285

CONSUMPT:ON OFIND:GENOUS MATER:AL:N EXPORT PRODU釘

Sand Slinger Nos. 1 Nos. 1 0.2260

Screw - Cover Seal Nos. 3 Nos. 3 0.0014

Bush For Dust Cover Nos. 1 Nos. 1 0.5300

4 Bush Cover Nos. 1 Nos. 1 0.5260

Nut,M12 Nos. 4 Nos. 4 0。 6100

Stud Nos。 4 Nos。 4 0.0300

Screw - Lead Seal Nos. 4 Nos. 4 0,0022

Lead Clamp Nos。 2 Nos. 2 0.0554

Lead Spacer Nos. 2 Nos. 2 0,0016

Lead Seal Plate Nos. 2 Nos. 2 0.0006

Lead Sea! Nos. 2 Nos. 2 0.0136

Presure Relief Valve Nos. 2 Nos. 2 0.0040

Copper Wire / Rod Kgノ HP 0.380 Kgノ HP 0.380 5.5000

14 Filter&Volve Nos. Nos. 1 0.0263

End Be‖ {Upper) Nos. 2 Nos. 2 3.0000

Gasket Nos。 1 Nos. 1 0.0002

Screw - Earthing Inside Nos. 1 Nos. 0.0042

18 Windine Cover Nos。 Nos。 1 3.3000

End Be‖ 〔Lower〕 Nos. 3 Nos. 3 3,1200

20 0-Ring Nos. 1 Nos. 1 0.0050

Thrust Housins Nos. 4 Nos。 4 1.9600

CRNGO Kgノ HP 1.048 Kgノ HP 1.048 29。4000

Screw - Thrust Housing Nos。 1 Nos. 1 1。3700

24 Diaphram Nos. 1 Nos. 1 0.0268

Spring Nos. 1 Nos。 1 0,6400

Cover, Diaohrasm Nos. 1 Nos. 1.1500

Screw - Cover Diaphragm Nos. 6 Nos. 6 0.0220

Adiusting Stud Nos。 1 Nos. 1 0,0700

Thrustdisk(Assly) Nos. 1 Nos. 1 o,4000

30 Woodruff Kev Nos. 2 Nos. 2

Supporting Ring Nos. 2 Nos. 2 0.0330

Drain Plus Nos. 2 Nos. 2 0.0380

Spline Protection Cap Nos. 2 Nos. 2 0.0088

34 Packine Circlip Nos. 1 Nos. 1 0.0150

Propylene Glycol Kg 1.250 Kg 1.250 1.2500

６
剌
■

７
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１
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ANNEXURE‐ :: >
ANNEXURE FOR DECLARAT:ON OFCONSUMPT:ON OFIMPORTEDノ lND:GENOUS MATER:ALIN EXPORT PRODUCT

lnvoice Number Date
EXPORTITEM SUBMERS:BLE MOTOR 25.O HP
Advance Authorisation/File Number 5610005378 Date 28.03.2018

SNO. :NPUT:TEM MOU
NET
CONTENTノ
uNlT

EXPORT

QTY
MOU NET…

Net(3ontentノ

Unit

Stainless Stee!Sheet/Strips/co‖ AiS1 304/

316/1.4509
Kgs. 3.212 ｇ

０ 3.212 3.212

Stainless Steel Sheet/St‖ ps/cOil AIS1 304/

316ノ 1.4509

Kgs. 0.200 0。 200 0.200

Stainless Stee1 8ar/Rod/Shaft Kgs. 7.130 Kgs, 7,130 7,130
4 XLPE lnsulation Cab!e14AWG{Green′

Black.Red.Ye‖ owl
Mtrs. 16.000 Mtrs. 0.036 0.576

Seal (Mechanical) Nos。 Nos. 0.485
Thrust Disc/ Bearins Nos. Nos, 0.116
Carbon Plate Nos. Nos. 0.285

8 Carbon Bush Nos, Nos. 0.0390 0.078
Coupling Nos. Nos, 0.250

10 Leve!ling Disc Nos. Nos。 0。 285
||11112:6

CONSUMPT:ON OF:ND:GENOUS MATER:ALiN EXPORT PRODU釘

Sand Slinger Nos. Nos. 1 0。 2260
Screw - Cover Seal Nos. 3 Nos. 3 0.0014
Bush For Dust Cover Nos. Nos. 0。 5300

4 Bush Cover Nos. 1 Nos. 0.5260

Nut′ M12 Nos. 4 Nos. 4 0.6100

Stud Nos. 4 Nos. 4 0,0300

Screw - Lead Seal Nos. 4 Nos. 4 0.0022

Lead Clamp Nos. 2 Nos. 2 0.0554

Lead Spacer Nos. 2 Nos. 2 0,0016
10 Lead Seal Plate Nos. 2 Nos. 2 0.0006
Lead Seal Nos. 2 Nos. 2 0.0136

Presure Relief Valve Nos. 2 Nos. 2 0.0040

Copper Wire / nod Kg/HP 0.380 Kgノ HP 0,380 9,5000
14 Filter&Volve Nos. 1 Nos. 1 0,0263
End Be‖ {Upper) Nos. 2 Nos. 2 3.0000

Gasket Nos. 1 Nos. 1 0,0002

Screw - Earthing lnside Nos. 1 Nos. 1 0,0042
Winding Cover Nos. Nos. 3.3000

19 End Be‖ {Lower) Nos。 3 Nos. 3 3.1200
20 O-Ring Nos. Nos。 1

Thrust Housing Nos. 4 Nos. 4 1。 9600
CRNGO Kg/HP 1.048 Kg/HP 1,048 26.2000

Screw - Thrust Housing Nos。 Nos. 1 1.3700
24 Diaphram Nos。 1 Nos. 0,0268
Spring Nos. 1 Nos. 1 0,6400

Cover, Diaphragm Nos. Nos。 1.1500

Screw - Cover Diaphragm Nos. 6 Nos. 6 0,0220

Adiusting Stud Nos. Nos. 1 0.0700
Thrustdisk(Ass:y) Nos. 1 Nos. 0.4000

30 Woodruff Key Nos. 2 Nos. 2 0.0040

Supporting Ring Nos。 2 Nos. 2 0.0330
Drain Plug Nos。 2 Nos. 2 0.0384

Spline Protection Cap Nos. 2 Nos。 2 0,0088

34 Packing Circlip Nos。 Nos. 1 0.0150
Propylene Glycol Kg 1.400 Kg_ 1.400 1.4000
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F
ANNEXURE‐ ll

ANNEXURE FOR DECLARAT:ON OFCONSUMPT:ON OF:MPORTED/1ND:GENOUS MATER:AL:N EXPORT PRODUCT
lnvoice Number Date
EXPORTITEM SuBMERS:BLE MOTOR 30。 O HP
Advance Authorisation/File Number 5610005378 Date 28.03.2018

SNO. :NPUT:TEM MOU
NET
CONINTノ
UNIT

EXPORT

QTY
MOU NET WT

Net Contentノ

unit

Stainless steel Sheet/St雨 ps/cOil AIS:304/

316/1.4509
3.126 3.126 3.126

Stainless Steel Sheet/Strips/co‖ AIS!304/

316/1,4509
0.200 Kgs。 0.200 0.200

Stainless SteュI Bar/Rod/Shaft Kgs, 7.885 Kgs。 7.885 7.885
4 XLPE insulation Cable 14 AWG(Green′

Elack,Red,Ve‖ ow}
Mtrs. 16.000 Mtrs. 0.036 0.576

Sea! (Mechanical) Nos. Nos。 0.485
塾rust Dヽc/BeaHng Nos. Nos, 0,116
Carbon Plate Nos. Nos. 0。 285

8 Carbon Bush Nos。 Nos. 0.0390 0.078
Coup‖ ng Nos. Nos. 0。 250

10 Levelling Disc Nos. Nos. 0.285

CONSUMPT:ON OFIND:GENOUS MATER:AL:N EXPORT PRODUCr

Sand Slinger Nos. 1 Nos. 0。 2260
Screw - Cover Seal Nos. 3 Nos. 3 0.0014
Bush For Dust Cover Nos. 1 Nos。 1 0.5300

4 Bush Cover Nos. 1 Nos。 0,5260
Nut′ M12 Nos. 4 Nos。 4 0.6100
Stud Nos。 4 Nos. 4 0.0300

7 Screw - Lead Seal Nos. 4 Nos. 4 0.0022

Lead Clamp Nos. 2 Nos. 2 0.0554
Lead Spacer Nos。 2 Nos. 2 0.0016

10 Lead Seal Plate Nos. 2 Nos. 2 0.0006
Lead Seal Nos. 2 Nos. 2 0,0136
Presure Relief Valve Nos. 2 Nos. 2 0.0040
Copper Wire / nod Kg/HP 0.380 Kg/HP 0。380 11.4000

14 Filter&Volve Nos. 1 Nos. 0.0263

End Be‖ {Upper) Nos. 2 Nos. 2
Gasket Nos. Nos. 0.0002

lqlew - Earthing lnside Nos. 1 Nos. 0.0042
Winding Cover Nos。 1 Nos. 3。 3000

19 End De‖ {Lower) Nos. 3 Nos. 3 4.0000
20 O-Ring Nos。 Nos. 0.0150

Thrust Housing Nos. 4 Nos. 4 3.5000
CRNGO Kg/HP 1.048 Kg/HP 1.048 33.7500

Screw - Thrust Housing Nos. Nos. 2.6800
24 Diaphram Nos. 1 Nos. 0.0268
Splng Nos. 1 Nos. 0。 6400
Cover, Diaphragm Nos. 1 Nos. 1。 1500
Screw - Cover Diaphragm Nos. 6 Nos. 6 0.0220

28 Adiusting Stud Nos. 1 Nos. 0.0752
29 Thrustdisk{Asslv〕 Nos. 1 Nos. 0.4900
30 Woodruff Key Nos. 2 Nos。 2 0,0040

Supporting Ring Nos. 2 Nos. 2 0.0330
Drain Plug Nos. 2 Nos。 2 0.0384
Spline Protection Cap Nos. 2 Nos. 2

34 Packing Circlip Nos. 1 Nos。 0.0150
Propylene Glycol Kg 1.450 Kg__ ,1.450 1.4500
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「
ANNEXURE‐ ::

ANNEXURE FOR DECLARAT:ON OFCONSUMPT:ON OF:MPORTEDノ :ND:GENOUS MATER:AL:N EXPORT PRODUCT
lnvoice Number Date
EXPORl :TEM SUBMERSiBLE MOTOR 35。 O HP
Advance Authorisation/File Number 5610005378 Date 28.03.2018

SNO. :NPUTITEM MOU
NET
CONTENTノ
UNIT

EXPORT

QTY
MOU NET WT

Net Contentノ

Unit

Stainless Steel Sheet/Strips/Co‖ AIS1 304/

316/1.4509

3.742 3.742 3.742

Stainless Steel Sheet/Stttps/Coil AISi 304/

316/1.4509

0.200 0.200 0.200

Stainless Steel Bar/Rod/Shaft Kgs。 9。600 Kgs. 9.600

4 XLPE lnsulation Cable 14 AWG(Green′

B:ack^Red^Ve‖ owl
Mtrs. 16.000 Mtrs. 0.036 0.576

Seal (Mechanical) Nos. Nos。 0。 485

Ihrust Disc/ Bearing Nos. Nos. 0.116

Carbon Plate Nos. Nos. 0.285

Carbon Bush Nos. Nos. 0。 0390 0.078

Coupline Nos, Nos, 0.250

10 Levellins Disc Nos. Nos. 0.285

CONSUMPT:ON OF:ND:GENOuS MATERIAL:N EXPORT PRODU釘

Sand Slinger Nos. 1 Nos. 1 0.2260

Screw - Cover Seal Nos. 3 Nos. 3 0.0014

Bush For Dust Cover Nos. Nos. 1 0.5300

4 Bush Cover Nos. 1 Nos。 1 0.5260

Nut,M12 Nos。 4 Nos。 4 0。 6100

Stud Nos. 4 Nos. 4 0.0300

Screw - Lead Seal Nos. 4 Nos. 4 0.0022

Lead Clamp Nos. 2 Nos. 2 0.0554

Lead Spacer Nos。 2 Nos. 2 0.0016

10 Lead Seal Plate Nos. 2 Nos。 2 0.0006

Lead Sea! Nos。 2 Nos. 2 0.0136

Presure Relief Valve Nos. 2 Nos. 2 0.0040

Coooer Wire / Rod Kgノ HP 0。380 Kg/HP 0.275 9。 6250

14 Fi:ter&Volve Nos. 1 Nos. 0.0263

End Be‖ 〔Upper} Nos. 2 Nos. 2 3.0000

Gasket Nos. Nos. 0,0002

Screw - Earthing Inside Nos. 1 Nos. 1 0.0042

Windine Cover Nos. 1 Nos. 1 3.3000

End Be‖ {Lower) Nos. 3 Nos. 3 3.1200

20 0‐Ring Nos。 1 Nos. 1

Thrust Housins Nos. 4 Nos. 4 1.9600

CRNGO Kgノ HP 1.342 Kgノ HP 1.342 46.9700

Screw - Thrust Housing Nos. 1 Nos. 1 1.3700

24 Diaphram Nos. Nos. 1 0.0268

Spring Nos. 1 Nos. 1 0.6400

Cover, Diaphragm Nos. 1 Nos. 1。 1500

Screw - Cover Diaphragm Nos. 6 Nos. 6 0,0220

28 Adiusting stud Nos. 1 Nos. 1 0.0752

Thrustdisk{Ass:y) Nos. 1 Nos。 0.4900

30 Woodruff Key Nos. 2 Nos. 2 0.0040

Supporting Ring Nos。 2 Nos. 2 0。 0330

Drain Plue Nos. 2 Nos. 2 0.0384

Spline Protection Cap Nos. 2 Nos. 2 0.0088

34 Packins Circlip Nos. 1 Nos. 1 0.0150

Propvlene Glycol Kg 1.500 Kg 1.500 1.5000

t
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衡ANNEXURE‐ !l

ANNEXURE FOR DECLARAT:ON OF CONSUMPT:ON OF:MPORTEDノ !ND:GENOUS MATER:AL:N EXPORT PRODU釘
lnvoice Number Date
EXPORTITEM SUBMERS:BLE MOTOR 40。 O HP
Advance Authorisation/File Number 5610005378 Date 28.03,2018

SNO. :NPUT:TEM MOU
NET CONTENT

ノUN:T

EXPORT

QTY
MOU NET WT

Net Contentノ

Unit

Stainless Steel Sheet/St‖ ps/Co:|

AIS:304/316/1.4509
Kgs, 3.645 Kgs。 3.645 3.645

Stainless Steei Sheet/St‖ ps/Co‖

AiS:304/316/1.4509
Kgs. 0。 200 Kgs. 0。 200 0.200

Stainless steel Bar/Rod/Shaft Kgs. 9。 600 Kgs. 9。 600 9.600
4 XLPE:nsulation Cable 14 AWG

〔Oreen′ Black′ Red′ Vellow〕
Mtrs. 16.000 Mtrs. 0.036 0。576

5 Seal (Mechanical) Nos. Nos. 0。485
6 Thrust Disc/ Bearing Nos. Nos. 0。 116
7 Carbon Plate Nos. Nos。 0.285
8 Carbon Bush Nos. 2 Nos. 0.0390 0.078
9 Coupling Nos. Nos. 0.250
10 Levelling Disc Nos。 Nos. 0.285

CONSUMPT:ON OFiND:GENOUS MATER:AL:N EXPORT PRODUCr

Sand Slinger Nos. Nos. 0。 2260
Screw - Cover Sea! Nos. 3 Nos. 0.0014
Bush For Dust Cover Nos. Nos. 0.5300
4 Bush Cover Nos. Nos. 0.5260
Nut′ M12 Nos。 4 Nos. 4 0.6100

6 Stud Nos。 4 Nos. 4 0.0300
7 Screw - Lead Seal Nos. 4 Nos. 4 0.0022
8 Lead Clamp Nos. Nos, 0.0554
9 Lead Spacer Nos. Nos. 0,0016
10 Lead Seal Plate Nos. Nos。 0.0006
Lead Seal Nos. Nos. 0.0136
Presure Relief Valve Nos. Nos. 0.0040
Copper Wire / Rod Kg/HP 0,380 Kg/HP 0.380 11.0000

14 Filter&vOlve Nos. Nos。 0.0530
15 いO Bell(Upper} Nos. Nos. 3.0000
16 Gasket Nos. Nos. 0.0002
17 理

‐Earthing lnside Nos. Nos. 0.0042
18 Winding Cover Nos. Nos. 1,2000
19 End Bdl{Lower} Nos. Nos. 1,7000
20 0‐Ring Nos. Nos. 0.0150

Thrust Housing Nos. 4 Nos. 4 1,1000
22 CRNGO Kg/HP 1.048 Kg/HP 1.470 58.8000
23 Screw - Thrust Housing Nos. Nos. 1.5000
24 Diaphram Nos. Nos. 0.0268
25 Spring Nos. Nos. 0.6600
26 Cover, Diaphragm Nos. Nos. 1.6000
27 Screw‐ cOver Diaphragm Nos。 Nos. 6 0.0220
28 Adiusting Stud Nos. Nos. 0.0750
29 Thrustdisk (Assly) Nos. Nos. 0,4900
30 堕 lruff Key Nos. Nos. 0.0040
Supp2聾 i里g Ring Nos. Nos. 0.0330
prJn ttug Nos. Nos. 0.0384
Sp‖ ne protection Cap Nos. Nos. 0.0088

34 Packing Cirdip Nos. Nos. 0,0150
35 Propylene GlycOI Kg 1.550 Kg 1.550 1.5500

網

reTA轟摯ETlw報奪彗
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ANNEXURE‐ ::
ANNEXURE FOR DECLARAT:ON OFCONSUMPT:ON OF:MPORTEDノ :ND:GENOuS MATER:ALIN EXPORT PRODU釘

lnvoice Number Date
EXPORT:TEM SUBMERSiBLE MOTOR 50。 O HP
Advance Authorisation/File Number 5610005378 Date 28。 03.2018

SNO. lNPUT:TEM MOU
NET
CONTENTノ
UNIT

EXPORT

QTY
MOU NET WT

Net Content

ノUnit

Stainless Steel Sheet/Strips/cO‖ AIS:304/

316/1.4509
11.677 11.677 11.677

Stainless Steel Sheet/Strips/Co‖ AIS1 304/

316/1.4509
0.200 Kgs。 0。200 0.200

Stainless steel Bar/Rodノ Shaft Kgs, 10。250 Kgs. 10。250 10.250
4 XLPE lnsulatiOn cable 14 AWG{Green′

31ack,Red,Ye‖ ow)
Mtrs. 16.000 Mtrs. 0.036 0.576

Seal (Mechanical) Nos, Nos。 0.485
Thrust Disc/Beariコ g Nos. Nos. 0,116
Carbon Plate Nos, Nos. 0。 285
Carbon Bush Nos. Nos. 0,0390 0.078
Coup‖ ng Nos. Nos. 0.250
Leve‖ing Disc Nos. Nos。 0.285

CONSUMPT:ON OFIND:GENOuS MATER:AL:N EXPORT PRODU釘
4120■||:

Sand Slinger Nos。 1 Nos. 1 0.2260
Screw - Cover Seal Nos. 3 Nos. 3 0.0014
Bush For Dust Cover Nos. Nos. 1 0.5300

4 Bush Cover Nos。 1 Nos. 1 0.5260
Nut′ M12 Nos. 4 Nos. 4 0.6100
Stud Nos. 4 Nos. 4 0.0300

Screw - Lead Seal Nos. 4 Nos. 4 0.0022

墜 lamp Nos. 2 Nos. 2 0.0554
Lead Spacer Nos。 2 Nos. 2 0.0016

10 Lead Seal Plate Nos. 2 Nos. 2 0.0006

Lead Seal Nos。 2 Nos. 2 0.0136

Presure Relief Valve Nos. 2 Nos. 2 0.0040

Copper Wire/Rod Kgノ HP 0.275 陥Eノ HP 0.275 13,7500
14 Filter&Volve Nos。 Nos. 0.0530

Fnd Be‖ (Upper) Nos. 2 Nos. 2 3.0000
Gasket Nos. Nos. 0,0002

lqqw - Earthing lnside Nos. 1 Nos。 1 0.0042
18 Winding Cover Nos. 1 Nos. 1.2000

wer) Nos. 3 Nos. 3 1.7000
20 p‐Ring Nos. 1 Nos。 1 0.0150

Thrust Housing Nos. 4 Nos. 4 1.9600
CRNGO Kg/HP 1.048 Kg/HP 1.048 52.4000
Screw - Thrust Housing Nos. 1 Nos. 1 1.5000

24 Dコ2hram Nos. 1 Nos. 0.0268

Spring Nos. Nos. 0.6600

cover′ Diaphragm Nos. 1 Nos. 1 1.6000

Screw - Cover Diaphragm Nos. 6 Nos。 6 0.0220
28 Adiusting Stud Nos. Nos. 0.0750

I!rystdisk (Assly) Nos. 1 Nos. 1 0.4900
30 Woodruff Key Nos. 2 Nos. 2 0.0040

5uppOrting Ring Nos。 2 Nos. 2 0.0330
Dra:哩 Plug Nos。 2 Nos. 2 0.0384

Spline Protection Cap Nos. 2 NoS. 2 0.0088

34 Packing Circlip Nos. 1 Nos. 0.0150

Propylene Glycol Kg 2.000 Kg 2.000 2.0000

11し励
′01 つ 千
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エ
ANNEXURE‐ ::

ANNEXURE FOR DECLARAT:ON OFCONSUMPT:ON OF:MPORTEDノ :ND:GENOuS MATER:AL:N EXPORT PRODUCT
lnvoice Number Date
EXPORT:TEM SUBMERS:BLE MOTOR 60.O HP
Advance Authorisation/File Number 5610005378 Date 20,03.2018

SNO. :NPUT:TEM MOu
NET
CONTENTノ
‖NET

EXPORT

QTY
MOU NET WT

Net Contentノ

Unit

Stainless Steel Sheet/Str:ps/Co‖ AIS1 304/

316ノ 1.4509

12.923 12.923 12.923

Stainless Steel Sheet/Stttps/coil AIS!304/

316/1.4509

Kgs. 0。200 0.200 0.200

Stainless Steel Bar/Rodノ Shaft Kgs. 17.200 Kgs, 17.200 17.200
4 XLPE lnsu!ation cable 14 AWG{Green′

B:ack.Red.Ye‖owl
Mtrs. 16.000 Mtrs. 0.036 0.576

Seal(Mechanical) Nos。 Nos. 0.485
Thrust Disc/ Bearing Nos. Nos. 0,116

Carbon Plate Nos. Nos. 0.285

Carbon Bush Nos. Nos. 0,0390 0.078
Coupline Nos. Nos. 0.250
Levelling Disc Nos. Nos. 0.285

CONSUMPT:ON OF:NDIGENOUS MATER:ALIN EXPORT PRODU釘

Sand Slinger Nos. Nos. 1 0。 2260

Screw - Cover Seal Nos. 3 1 Nos. 3 0.0014

Bush For Dust Cover Nos. 1 Nos. 0。 5300
4 Bush Cover Nos. Nos. 1 0,5260

Nut′ M12 Nos。 4 Nos. 4 0.6100

Stud Nos. 4 Nos。 4 0,0300

Screw - Lead Seal Nos. 4 Nos. 4 0.0022

8 Lead Clamp Nos. 2 Nos. 2 0.0554

Lead Spacer Nos. 2 Nos. 2 0.0016

10 Lead Seal Plate Nos. 2 Nos. 2 0.0006

Lead Seal Nos. 2 Nos. 2 0.0136

Presure Relief Valve Nos. 2 Nos。 2

Copper Wire / Rod Kg/HP 0.270 Kg/HP 0。 270 16.2000

14 Filter&Voive Nos. 1 Nos. 0.0263

End Be‖ {Upper} Nos. 2 Nos. 2 3.0000

Gasket Nos. 1 Nos. 1 0,0002

Screw - Earthing lnside Nos. 1 Nos。 1 0.0042

Winding Cover Nos. 1 Nos. 1 3,3000

End Be‖ {Lower} Nos. 3 Nos. 3 4.0000

20 0-Ring Nos。 1 Nos. 1 0.0150

Thrust Housing Nos. 4 Nos。 4 3.5000

CRNG0 Kg/HP 1.470 Kg/HP 1.470 88.2000

Screw - Thrust Housing Nos. Nos. 1 2.6800

24 Diaphram Nos. 1 Nos. 1 0,0268

Spring Nos. 1 Nos. 0。 6400

Cover, Diaphragm Nos. Nos. 1 1.1500

Screw - Cover Diaphragm Nos. 6 Nos. 6 0.0220

28 Adjusting Stud Nos。 1 Nos. 0.0752

Thrustdisk〔Asslv〕 Nos. 1 Nos. 1 0。 4900

Woodruff Key Nos. 2 Nos. 2 0.0040

Supporting Ring Nos. 2 Nos. 2 0.0330

Drain Plug Nos. 2 Nos. 2 0.0384

Spline Protection Cap Nos. 2 Nos. 2 0.0088

34 Packing Circlip Nos. 1 Nos. 1 0.0150

Propylene Glycol Kg 2.500 Kg 2.500 2.5000

‡政t″じ17①
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ANNEXURE‐ ‖

ANNEXURE FOR DECLARAT:ON OFCONSUMPT:ON OFIMPORTEDノ :ND:GENOUS MATER:AL:N EXPORT PRODUCT
lnvoice Number Date
EXPORT:TEM SUBMERS:BLE MOTOR 75。 0 HP
Advance Authorisation/File Number 5610005378 Date 20.03.2018

S NO. :NPUT:TEM MOU
N『
CONTENTノ
‖NlT

EXPORT

QTY
MOU NET W丁

Net Contentノ

Unit

Stainless Steel Sheet/Strips/Co‖ A:S1304/

316ノ 1.4509

Kgs. 14.444 14。444 14。 444

Stainless Stee:Sheet/Stnps/cOil AIS:304/

316ノ 1.4509

0.200 Kgs. 0。200 0.200

Stainless Steel Bar/Rodノ Shaft KAs, 19.500 Kgs. 19。500 19.500

4 XLPE lnsulation Cable 14 AWG(Green′

Black,Red,Ve‖owl

Mtrs. 16.000 Mtrs. 0.036 0.576

Seal (Mechanical) Nos. Nos. 0.485

Ihrust Disc/ Bearing Nos, Nos. 0。 116
Carbon Plate Nos. Nos. 0.285

8 Carbon Bush Nos. Nos. 0,0390 0.078

¨ g Nos。 Nos. 0。 250
Levelling Disc Nos。 Nos. 0。 285

CONSUMPT:ON OF:ND:GENOuS MATER:AL:N EXPORT PRODUCr

Sand Slinger Nos. 1 Nos. 1 0.2260

Screw - Cover Seal Nos. 3 Nos. 3 0.0014

Bush For Dust Cover Nos. 1 Nos. 0.5300
4 Bush Cover Nos. 1 Nos. 1 0.5260

Nut′ M12 Nos. 4 Nos. 4 0。 6100
Stud Nos. 4 Nos。 4 0.0300

Screw - Lead Seal Nos. 4 Nos。 4 0.0022

Lead Clamp Nos. 2 Nos. 2 0.0554

Lead Spacer Nos. 2 Nos. 2 0.0016
10 Lead Seal Plate Nos. 2 Nos. 2 0.0006

Lead Seal Nos. 2 Nos. 2 0.0136

Presure Relief Valve Nos. 2 Nos. 2 0.0040

Copper wire / nod Kg/HP 0.270 Kg/HP 0.270 20。2500
14 Filter&Vo:ve Nos. 1 Nos. 0.0263

End Be‖ (upper) Nos. 2 Nos. 2 3.0000
16 Gasket Nos. 1 Nos. 1 0.0002

Screw - Earthing lnside Nos. 1 Nos. 0.0042

Winding Cover Nos. 1 Nos. 3.3000

End Be‖ (Lower) Nos. 3 Nos. 3 3.1200

20 O-Ring Nos。 1 Nos. 0.0050

Thrust Housing Nos. 4 Nos. 4 1.9600

CRNG0 Kg/HP 1.380 Kg/HP 1.380 103.5000

Screw - Thrust Housins Nos。 1 Nos. 1 1.3700

24 Diaphram Nos. 1 Nos。 0.0268

Spring Nos. 1 Nos. 0.6400
26 Cover, Diaphragm Nos。 1 Nos. 1 1.1500

Screw - Cover Diaphragm Nos. 6 Nos. 6 0.0220

Adiusting Stud Nos. Nos. 0。 0700
Thrustdi,k{Assly) Nos. Nos. 1 0。 4000

30 Woodruff Key Nos. 2 Nos。 2 0,0040

Supporting Ring Nos. 2 Nos。 2 0.0330

Drain Plug Nos. 2 Nos。 2 0.0380

Spline Protection Cap Nos. 2 Nos. 2 0,0088

34 Packing Circlip Nos. 1 Nos. 1 0.0150

Propylene Glycol Kg 3.000 ′グ
ジイζ自[T:11 3,000 3.0000
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Mr. Pranav Upadhyay - Asstt. Director (!SS)

Norms Committee-1
Room No.404, DGFT,
Udyog Bhawan,

New Delhi - 110011.
`&OЧ
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鰯 冽

Ret DGFT File No.01′ 80ノ 050ノ00076ノAⅣ11 9′ DES‐ 1

Sub: Ratification of Norms in respect of Advance Authorisation No.0510406287 dated 01:05.2018

obtained under Para 4.07 of HBP.

Dear Sir,

With reference to subject, we submit herewith following information / documents:-

1) Technica! Drawings as listed in below table against each export item attached:-

Export
Item
S.No.

Description of export product Quantity Net weight of

expott lem

Respective drawings Nos.

1 Mill Top Roller 4 Number 105700 kgs SS0055‐05251001‐ 017‐0008

2 Mi‖ Feed Roller 4 Number 104810 kgs SS0055‐05251001‐ 017‐0012

3 Mill Discharge Roller 4 Number 106990 kgs SS0055-05251001‐ 017…0012

4 Mill Top Roller 4 Number 106610 kgs SS0090‐05251001‐ 017‐0008

5 Mi‖ Feed Roller 4 Number 104200 kgs SS0090… 05251001-017‐ 0012

6 Mill Discharge Roller 4 Number 106920 kgs SS0090‐05251001‐ 017-0012

(i) weight balancing chart enclosed of all six export items. - Annexurs - 'A'
(iD Weight iustification sheets explaining in detail as to how the weight of raw material proposed for

import has been anived at. - Annexure 'B'
(iiD Summary sheet - showing the breakup of input used in resultant Product - Annexure'c''
(iv) Gopy of Advance authorization.- Annexurc'D'

4. We shall be grateful if you could kindly ratify the norms as aPplied.

IH:lffiffiii;

,r.J*n^, .,o4^)@
General Manager $.o9'
Encr: -Asabove.. ,,-rNdtf I tfq,SS:

t" t Y{'Nvc 
''' 

\Ntr*(
o * o? t. i ,).,t'.-)

Regd. Office: Radaur Road, Yamunanagar 135 001 (Haryana) lndia C〃V」 と23423月 R1933PLCθθOθ97
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丁his refers to DGFT omce nle No.01′ 80′ 050ノ00076′AM19′ DES‐1.  One Set of complete Documents alongwith
Drawings_subnlitted herewith, for ratification of norrns, in respect of advance authorization No. No.0510406287

dated 01.05.2018

General Manager

Encl: Äs above..



Net weight of each
imported input as
contained in the

export product(Kg)

Net weight Of

each indigenous

input as

contained in the

export pЮ duct

(KG)

705(AIS:4340)
FORGED NORMAL:SEDl
EALED AND ROUGH
STEEL BARS,

DIA 670 mm

60768

・　
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balancing ol ExpOrtitems

Export Product - 2 lmported inputs lndigenous inputs
lmport
Item
S.No.

Description of Export item Net weight

(Kg)

Description of import item Weight of

inputs to be

imported

(KG)

Wastage Net weight of each
imported input as
contained in the

export product(Kg)

Whether ing is
to be done on

imported inputs

Description Net weight of
each indigenous

input as
contained in the
export product

(KG)

Whether
welding is to
be done on
indigenous

inputs

~Net
weight

品pF~J le濯亀
contained i「 lthe

export product

(KG)

Mill Feed Roller - 4

Number
104810 ASSAB 705(AIS1 4340)
FORGED NORMALISED,
ANNEALED AND ROUGH
TURNED STEEL BARS!
DIA 670 mm

63200 4% 60768 No Ro‖ er She‖ 44042 No 104810

'otal 60768 Kgs
'otal lnd 44042 Kgs

104810 Kgs

Page L of 1



ExpOrt Product-3 lmported inputs lndigenous inputs
Import
Item
S.No.

Description of Export item Net weight

(Kg)

Description of import item Weight of

inputs to be

imported

(KG)

Wastage Net weight of each
imported input as
contained in the

export product(Kg)

Whether ing is
to be done on

imported inputs

Description Net weight of
each indigenous

input as
contained in the
export product

(KG)

Whether
welding is to
be done on
indigenous

inputs

鵡
°貶

contained in the

export product

(KG)

Mill Discharge Rol! - 4
Number

106990 ASSAB 705(AIS1 4340)
FORGED NORMALISED,
ANNEALED AND ROUGH
TURNED STEEL BARS,
DIA 670 mm

63200 4% 60768 No Ro‖ er She‖ 46222 No 106990

Totall

Totall

Total

60768 Kgs

46222 Kgs

106990 Kgs

Page 1 of 1
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Export Product - 4 lmported inputs lndigenous inputs

import

Lem
S.No_

Description of Export item Net weight

(Kg)

Description of import item Weight of

inputs to be

imported

(KG)

Wastage Net weight of each
imported input as
contained in the

export produc(Kg)

Whether ing is to be
done on imported

inputs

Description Net weight of
each indigenous

input as
contained in the
export product

(KG)

Whether
welding is to
be done on
indigenous

inputs

躙
°%

contained in the

expott proquct

(KG)

Mill Top Roller - 4 Number 106610 ASSAB 705(AIS1 4340)
FORGED NORMAL:SED,
ANNEALED AND ROUGH
TURNED ROUND STEEL
BARS:DIA 670 mm

63200 4% 60768 No Ro‖ er She‖ 45842 106610

|

ヽ

＼
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Weight balancing of Export items
Exoort Product‐ 5 lmported inputs lndigenous inputs

呻晰Ｓ・Ｎ。．

Description of Export
item

Net weight

(Kg)

Description of import item Weight of
inputs to

be
imported

(KG)

Wastage Net weight of
each imported

input as
contained in the

export
product(Kg)

Whether
welding is to
be done on

imported
inputs

Description Net weight of
each

indigenous
input as

contained in
the export

product (KG)

Whether
welding is to
be done on
indigenous

inputs

Net weight
indigenous

plus imported
items as

contained in
the export

product (KG)

Mill Feed Roller - 4
Number

104200 ASSAB 705(A:S:4340)
FORGED NORMAL:SED,
ANNEALED AND ROUGH
TURNED ROUND STEEL
BARS,DIA 670 mm

63200 4% 60768 No Rol:er She‖ 43432 No 104200

Tota:Weight

Total

。

　

／

く

Page 1 of 1



Net weight

indigenous plus

而
緊薔IT滞
expOn prOduct

(KG)

Net Weight of

each indigenous
input as

oontained in the

export product

(KG)

Whether ing is
to be done on

imported inPuts

Net weight of each
imported input as
contained in the

export product(Kg)

Oescnptron of ExPort item

705(AIS1 4340)

FORGED NORMALISED,
ANNEALED AND ROUGH
TURNED ROUND STEEL
BARS,DIA 670 mm

Mill Discharge Ro‖ ‐4

Page 1 of 1



S.No. of export
product

Description of Export
Product

Mi::top roller‐ 4 Number

Weight of export
product

r*,t^, *trr** (Net Weight of each Mill Top Roller = 26700+26230+26280+26490 kgs.)Net

of raw material
ASSAB 705(A:S:4340)FORGED ttORMALiSED,ANNEALED AND ROUGH TURNED STEEL BARS_DiA 6701n■
JUSTIFICAT!ON OF QUANT!TY OFI !TEMS REQUIRED FOR MANUFACTURE

Net weight
of component
contained in

export
product

Gross
Quantity
'required

Itemwise/
job

Description of component which will be

manufactured with the raw material

705(AiSi 4340)FORGED
NORMALiSED,ANNEALED AND ROUGH
TURNED SttEEL BARS,DIA 670 mm

S0055-05251001-017‐ 0008

・
い

Page I of 1

'Drawing 
No.

Item No. of
component as

UOM
T^+ぅ IN^ Total Gross

Wastage
percentage

on net
content

ｅｔａ

ｙ
・

ａｓ

ｑｔ

Ｗ Remarks on
grven ln

manufacturing
drawing

of Job
Quantity
required

wastage

K9. 15800

63200 4.00 2432 60768

Total= Kg. 15800

ボ

卜、

L
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S.No. of export
oroduct

Description of Export
Product

Mi::Feed Ro‖ er… 4 Number

Weight of export
product Net weight 104810 Kgs (Net Weight of each M‖ :Feed Ro‖ er=26330+25980+26430+26070 kgs.)

S.No. of import item Description of raw material
ASSAB 705(AiS1 4340)FORGED NORMALISED,ANNEALED AND ROuGHttURNED STEEL BARS,D:A670 mm
JUSTIF:CAT10N OF QUANTITY OFIMPORTI丁 EMS REQUIRED FOR MANUFACTURE

Drawing No.

Item No. of
component as

given in
manufacturing

drawing

Description of component which will be
manufactured with the raw material

UOM

Gross
Quantity
required

!temwise/
job

Total No.

of Job

TotalGross
Quantity
required

Wastage
percentage

on net
content

VVastage
qty.

Net weight
of component
contained in

export
product

Remarks on
wastage

SS0055-05251001-017‐0012
ASSAB 705(AiS:4340)FORGED
NORMALiSED,ANNEALED AND ROUGH
TURNED STEEL BARS,DIA 670 mm

K9 15800

63200 4.00 2432 60768

Total= Kg. 15800

Page 1 of 1



S.No. of exPort

Mill Discharge Roller - 4 Number

Net weight 106990 Kgs (Net weight of each Mitt Discharge Roller = 26470+27030+226520+26970 kgs')

FORGED NORMALISED,4型墜三△LE⊇▲型⊇塁Q望堡壼
=里

塁N三里:塑要奎塾憂型量至L≦迪生重
70 rnm

Net weight
of component
contained in

export
product

Gross
QuantitY
required
Itemwise/

iob

Description of component which will be

manufactured with the raw material

70s (Alsl4340) FoRGED
NORMALISED, ANNEALED AND ROUGH

TURNED STEEL BARS, DIA 670 mm
SS0055-05251001-017-0012

@
Page 1 of 1



4S.No. of exPort
product

Mi‖ top ro‖ er¨ 4 NumberDescription of ExPort
Product
Weight of export
product

Net weight 106610 Kgs (Net Weight Of each M‖ l TOp Roiler=26140+26180+26550+27740 kgs.)

)リ

raw material

Gross
Quantity
required

Itemwise/
job

Description of component which will'be
manufactured with the raw material
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S.No. of export
oroduct

Description of Export
Product

Mi‖ Feed Roller‐ 4 Number

Weight of export
product

Net weight 104200 Kgs (Net Weight of each Mill Feed Roller = 25810 + 25850 + 26290 + 26250 kgs.)

S.No. of import item Description of raw material
ASSAB 705(AiSi 4340)FORGED NORMALISED,ANNEALED AND ROUGH TURNED ROUND STEEL BARS,DiA 670 rnm
JUSTIFICAT10N OF QUANT!TY OFIMPORTITEMS REQUIRED FOR MANUFACTURE

Drawing No.

Item No. of
component as

given in
manufacturing

drawing

Description of component which will be
manufactured with the raw material

UOM

Gross
Quantity
required

Itemwise/
job

Tota!No.

of Job

Total Gross
Quantity
required

Wastage
percentage

on net
content

VVastage

qty.

Net weight
of component
contained in

export
product

Remarks on
wastage

SS0090‐05251001‐ 017-0012 Mi‖ Feed Ro‖ er Ko. 15800 4 63200 4.00 2438 60768

Total= Kg. 15800
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S.No. of export
product 6

Mill Discharge Roller - 4 Number
Description of Export
Product
yvergnr or expon
oroduct Net weight 106920 Kgs (Net Weight of each Milt Discharge Rotler = 26550 + 26580 + 26900 + 26920 kgs.)

S.No. of import item

LB=i蒸:面A670 mm
!RED FOR MANUF

Item No. of
component as

given in
manufacturing

drawing

Description of component which will be
manufactured with the raw material

Gross
Quantity
required

Itemwise/
job

Net weight
of component
contained in

export
product

0090‐ 05251001-017‐ 0012
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Govermment oflndia

Subject: - Ratification of norms in terms of Para 4.1 ol HBP (Vol 1) in respect of Advance

Authorization No. 0710tL3226 dated 03.05.2018 issued in favour of M/s West Coast Paper

Mills Ltd. Bangalore.

Reference DGFT O. M NO. Ot/80/5O/871AM1,9/DES-L/298 dated 31.07.2018 vide

which comments of MeitY have been sought on the above mentioned application of M/s

West Coast Paper Mills Ltd. Bangalore.

2. The application has been examined in the Ministry of Electronics and lnformation

Technology from technical angle. The items proposed for import are essential to assemble

the export product. The Ministry recommends ratification of norms of advance authorization

as per Annexure.

(Saurabh Ranjan)

Scientist'C'
Phone No.2430L764

Email : saurabh.ralria n@ meitv.gov.in

Shri S,K,Panigrahi′

FTDO′ 0/o DGFT′

Udyog Bhawan′ New Delhi

DIT U。 O No.17(24)/2018-IPHW

PowerTo Empower

Dated 09.05.2019

ELECTRONICS INDIA
BFrrim Needs Millim ChriN
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F.No。 17〔24〕ノ2018‐IPHW

ト
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Annexure

lnput UOM Wastage allowed Qty applied in DGFT Qty recornmended

Borstar HE6062 HD Polyethylene HE6062 KG 2% 18064.34 18063.00

Single Mode Optical Fiber G652D KM 2% 10638。 11 10638。 11

Optical Fiber Colouring lnk KG 1% 99.62 99.00

Poly Butylene TerePhthalatq PBT KG 2% 2195。30 2195.30

Thixotropic Jelly Com Po und KG 1.5% 746.56 746.56

Fiber Reinforced Plastic Rod KM 1.5% 1230.19 1230.19

Marking Tape PAC 1% 615。 10 615。 10

Glass Fiber Direct Roving IGFR KG 2% 794.64 794.64

Water Swellable Yarn KG 1% 91。 15 91.00

Master Batch KG 2% 8.89 8.89

Water Blocking Tape SQM 2% 244.82 244.82

Polyester Rip Cord KG 1% 73.81 73.81

Binder Yarn KG 2% 84。27 84.00
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3.N。 ―夕

`
Department for

_ヽ1ご tゝ色 DPノげ
P「omotion oflndustry and lnternal丁 rade

(丁 S Section)

Subject:- M/s. Rothe Erde lndia Pvt. Ltd. AA No 3110067209, dated;22l1Ol2O1B
Reference: -DGFT U.O.No.0 1 l80l 501260/AM-1 9/DES-1 1920, dated; 2410412019

With reference to the above, the undersigned is directed to say that the AA may be ratified
as under:

1. Descriptions, Sizes and Net weights of each export product may be
specified in the AA.

2. Word "relevant" may be pre-fixed with the description of import items.
3. Quantity of import item at Sl.No. 1 may be allowed as 74 Nos. on net to net

basis. However, duty free weight of this item may be allowed with up to
45o/o wastage after taking 20o/o recovery with accountability clause.

4. Quantity of import item at Sl.No. 2 may be allowed as 74 Nos. on net to net
basis. However, duty free weight of this item may be allowed with up to
35o/o wastage after taking 20o/o recovery with accountability clause.

5. Quantities of import item at Sl.No. 3 to 13 may be allowed on net to net
basis with accountability clause.

6. Quantity of import item at Sl.No. 14 may be allowed as 192 Nos. on net to
net basis. However, duty free weight of this item may be allowed with up to
24o/o wastage after taking 20%o recovery with accountability clause.

7. Quantity of import item at Sl.No. 15 may be allowed as 192 Nos. on net to
net basis. However, duty free weight of this item may be allowed with up to
630/o wastage after taking 20o/o recovery with accountability clause.

B. Quantities of import item at Sl.No. 16 to 25 may be allowed on net to net
basis with accountability clause.

Sundeep Chauhan
(Development Officer)

To,

Shtt Pranav∪ 蝕 yay,_Assistant Director

∪.〇 .No.P‐ 47011/25/2019‐丁SW,dt.13/05/2019
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Welcome to eOffice Solution

Department fOr PromOtiOn Oflndustry and lnternalttrade

(丁S Section)

SutteCt:… M/s Bliss Anand Pvt.Ltd.AA051040961l Dt.06.02.2019
Reference:‐ DGFtt No.01/80/050/654/AM‐ 19/DES-1/788 dt.15/03/2019

With reference to the above, the undersigned is directed to say that the AA may be

ratified as under:

1.Net weight Of each exportitem may be specified in the AA.

2.Quantity ofirnportitems at sl.No.l to ll and 14 to 17 rnay be a‖ owed On netto net
basis vvith accOuntability clause.

3.Quantity ofimpOrtitems at SI.No.12 and

rntrs./rntrso cOntentin the expOrt product w

(Development OfFicer)

To,

Shtt Pranav Uttdh)但 y,Asstt.Director(DGFI)

UoO.NO.P-47011/124/2019¨丁SVr dated.18.06.2019

治
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